MINUTES OF NORMS COMMITTEE (NC-7) OF
“PLASTIC & RUBBER PRODUCTS'
MEETING NO. 36/AM15
SCHEDULED TO BE HELD ON 03.12.2014

(HELD ON 10.12.2014)

UNDER CHAIRMANSHIP OF
DR. L.B. SINGHAL, ADDITIONAL DGFT

Meeting No. 36/87-NC-7/2014 of NORMS COMMITTEE (NC-7) dealing with
‘Chapter 39 and 40 of ITC (HS) Code’ scheduled to be held on 03.12.2014 (held on
10.12.2014) under the Chairmanship of Dr. L.B. Singhal, Addl. DGFT, Udyog Bhawan, New
Delhi-110011. Following officers attended the Meeting:

1) Shri A.K. Agarwal, Addl. Industrial Adviser, D/o C&PC

2) Shri Nand Lal, Senior Development Officer, DIPP

3) Shri S.K. Panigrahi, Economic Officer
2. The Committee confirmed Minutes of NC Meeting No. 34/AM15 and 35/AM1S held on
26.11.2014.
3. The Committee, after deliberations, approved following cases and RLA concerned shall

take consequential action as per Foreign Trade Policy/Procedures:

MANUAL CASES
Case No. A-159 NOSLAR INTERRNATIONAL/{HQ F. No. Status:
LTD,, 01/87/050/00204/AM15/DES-VII Approved

NC No.:36/AM15 [|Adv. Lic. No. and Date

Dated: 10.12.2014 ||0510389936 dated 24.07.2014

RLA F. No.
05/24/040/00166/AM 15

Request: Amendment in the description of Export Product, Import Item Nos. 3 and 5 against
Advance Authorization No. 0510389936 dated 24.07.2014 ‘ )

Decision: As per the written comments furnished by DIPP vide letter No. 7/248/2014-TSW/248
dated 26.11.2014, the Committee decided to amend following Export / Import Items:
Category From To
Export Product | Nvlon Skin Wall Chafer Bicycle | Nylon Skin Wall Chafer Bicycle Tyres

y

Tyres 92000 Pcs having weight of
each tyre not exceeding 715 gms +/ -
2% fitted with reflective tape
(consisting of 53.6% of rubber
content)

92000 Pcs having weight of each tyre not
exceeding 715 gms + / - 2% fitted with
reflective tape (consisting of 56.3% of
rubber content)

Import Item No.3

EPDM Rubber (including processed)

EPDM Rubber (including Re-processed)

Import Item No. $

Carbon Black Polyester Cord

Carbon Black

Besides this there is no other change in the decision taken in earlier Norms
Committee -7 Meeting No. 25/AM15 held on 17.09.2014 (Case No. 16/22/87-ALC1/2014).
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anse No.A-160  [ZENITH INDUSTRIAL RUBBER’ HQ F. No,

[Status:
PRODUCTS PVT. LTD. 01/87/050/00505/AM] I/DES-VHJ,Approved
NC No.:36/AM15 [[Adv. Lic. No. and Date RLA F. No.
I Dated: 10.12.2014 0310616705 dated 18.02.2011 03/95/040/00847/AM]1 |

Request: Amendment in the description of Import Item No. § against Advance Authorization No,
0310616705 dated 18.02.2011

Decision: As per the written comments furnished

by DIPP vide letter No. 7/79/2014-TSW/246 /
dated 21.11.2014, the Committee decided to amena the description of Import ltem No. 5 from
“Fumed Silica Filler” to read as “Silica Filler Ppt” as there appears to be a typographical error.

Besides this there is
Norms Committee - 7

(Case No, 11/51/87-ALC1/2010).

no other change in the decision taken in earlier
Meeting No. s51/AM11 held  on  23.03.2011

wfera , A A TH.
by 1T 1Bzg.‘.c,:':‘,lNGHAL. i.T.S.
Dr. LAL

] Foreign Trade
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ONLINE CASES
Case No.:33/20/87-ALC1/2013 Party Name:VISHAKHA ~ Meet No/Date:36/87-  [Status:
POLYFAB P.LTD ALC1/2014 ;Dererred
: 10.12.2014 !
HQ File RLA File " 'Lic.No/Date:0810124734 Defer S
-01/87/050/00257/AM14/ :08/24/040/00230/AM 14/ 112.09.2013 Date:31.12.2014

Decision: In response to D/L dated 30.07.2014 issued by D/o C&PC, the firm had
isubmitted its reply, a copy of which was forwarded to D/o C&PC on 26.11.2014. Comments
lawalted from D/o C&PC

iCase

15/41/87- Party Name:VISHAKHA  IMeet No/Date:36/87-  Status: Deferred
ALC1/2013 POLYFAB P.LTD /ALC1/2014 ;
| 10.12.2014
HQ File ~ RLAFile iLic.No/Date:0810126762 |Defer
:01/87/050/00378/AM 14/ :08/24/040/00365/AM 14/ 29.11.2013 \Date:31.12.2014

Decision: In response to D/L dated 30.07.2014 issued by D/o C&PC, the firm had submitted
its reply, a copy of which was forwarded to D/o C&PC on 26.11.2014. Comments awaited
from D/o C&PC.

" ICase No.:16/41/87- Party Name:VISHAKHA  Meet No/Date:36/87-  [Status: Deferred |
~ ALC1/2013 POLYFAB P.LTD 'ALC1/2014
: 10.12.2014
HQ File ~ RLAFile "LicNo/Date:0810126763 Defer
-01/87/050/00379/AM 14/ 1:08/24/040/00366/AM14/ 29.11.2013 'Date:31.12.2014

Decision: In response to D/L dated 30.07.2014 issued by D/o C&PC, the firm had submitted
its reply, a copy of which was forwarded to D/o C&PC on 26.11.2014. Comments awaited
ifrom D/o C&PC.

o
,}/

§|
i

!

~ [Case No.:15/49/87- Party Name:AERON Meet No/Date:36/87- Status: Deferred
ALC1/2013 \COMPOSITE PRIVATE ALC1/2014 1
'LIMITED 10.12.2014 |
HQ File RLAFile  LicNo/Date:0810127815 [Defer
:01/87/050/00467/AM 14/ 08/24/040/00439/AM 14/ 08.01.2014 Date:24.12.2014

Decision: A D/L No. 46011/94/2013-PC.II dated 22.08.2014 was issued by D/o C&PC to
firm. This was followed by Reminder from DGFT on 11.11.2014 giving 15 days time for
submission of information. Reply awaited from the firm. Reply awaited from the firm.
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Case No.:18/1/87-ALC1/2014 Party Name:JJ.PLASTALLOY :Meet No/Date:36/87- Status: Deferred |
PVT.LTD., /ALC1/2014 %
: : 10.12.2014
5 ‘HQ File RLAFile ~ [LicNo/Date:1510021382 [Defer
© :01/87/050/00537/AM14/ £15/24/040/00010/AM 14/ 28.02.2014 Date:24.12.2014

‘Decision: A copy of appllcatlon has been forwarded to D/o C&PC on 28.03.2014 and
24 11 2014 Comments awa;ted from D/o C&PC

L
. g/’"
»

~ iCase No.:2/33/87-ALC1/2014 |Party Name:JJ PLASTALLOY [Meet No/Date:36/87- [Status: Deferred |
PVT.LTD., ALC1/2014 |
» 110.12.2014 ]
6 HQFile ~ RLAFile LicNo/Date: 1510021433 [Defer
:01/7/050/00307/AMIS/  :15/24/040/0001/AM14/  107.03.2014 Date:24.12.2014

Declsmn RLA, Varanasi and firm were requested vide letter dated 24.11.2014 to fumlsh

~ iapplication expeditiously. Application awaited from RLA, Varanasi and firm.

|Case No 15/22/87- ' ;PaﬁyﬂNrameiANG PLASTICSlMeet No/Date36/87- 'Status Deferred j
=Al,cmom PVT. LTD. IALC1/2014 |
: 110.12.2014 ! |
HQ File RLA File ~ LicNo/Date:0310785131 |Defer :
:01/87/050/00203/AM15/ :03/94/040/00165/AM15/ 111.06.2014 ]Date 07.01.2015

Decision: A D/L No. 46011/69/2014-PC.II dated 08.09.2014 was issued by D/o C&PC to
firm. This was followed by Reminder from DGFT on 07.10.2014 giving 15 days time for
. submission of information. Reply still awaited from the firm. Hence, the Committee decided
. to issue Final Reminder to firm giving 15 days time to furnish reply. In case the reply is not |
. received within the stipulated period, the Committee would be constrained to reject the case
. |with direction to firm to pay the Customs duty and applicable interest for regularization of the |

~ Ilicence. |

Case No.:8/30/87-ALC1/2014 Party Name:EXPANDED ~ [Meet No/Date:36/87-  Status: Deferred |
: POLYMER SYSTEMS PVT. |ALC1/2014 :
LTD 110.12.2014 |
. T T
:01/87/050/00230/AM1 5/ :03/94/040/00232/AM15/ 23.06.2014 Date:24.12.2014
Declsmn A copy of application has been forwarded to D/o C&PC on 24.10.2014.

SComments awaited from D/o C&PC.
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Case No.:9/30/87-ALC1/2014 Party Name:INDOFIL Meet No/Date:36/87- Status: Deferred
TNDUSTRIES LTD. ALC1/2014 a |
: 10.12.2014 ; :
EHQ File QRLA File M Lic.No/Date:0310786066  Defer ,
:01/87/050/00231/AM15/ :03/94/040/00263/AM 15/ 26.06.2014 Date:07.01.2015

Declsmn A D/L No. 46011/3/2013-PC.II dated 18.11.2014 was issued by D/o C&PC tOl
: firm. It was decided by the Committee to issue a Reminder to firm giving 15 days time for|
Esubmlssmn of information. }

- CaseNo.:11/30/87-  PayName:AHURA  {Meet No/Date:36/87-  Status: Approved |
.ALC1/2014 ‘MAZDA MFG. CO. PVT. §ALCI/2OI4
iLTD, 110.12.2014 l
HQ File IRLA File Lic.No/Date:0310786471 | s
: 0!/87/050f00233/AM15/ 03/94/040/00292/AM15/ 107.07.2014 i ;
10 —- \
. Decision: As per the written comments furnished by the D/o C&PC v1de their OM No. | f}‘/
46011/47/2014-PC-II dated 18.11.2014, the Committee approved import of relevant slider /
screw on net to net basis for the export of Multi use hanger / Trouser hanger. :
RLA may take consequential action as per Policy / Procedures.
~ CaseNo.:10/30/87-  Party Name:JESONS  |Meet No/Date:36/87-  [Status: “Deferred |
ALC1/2014 INDUSTRIES LTD. ALCI1/2014 I §
10.12.2014 .
11 [HQFile RLAFile ~ [Lic.No/Date:0310786681 [Defer l S
| |:01/87/050/00232/AM15/ 1:03/94/040/00291/AM15/ 10.07.2014 Date:24.12.2014 f 4/7
iDecision A copy of appllcatlon alongwith Licence Amendment Sheet has been forwarded‘
to D/o C&PC on n 24.10.2014. Comments awaited from D/o C&PC. |
" [Case No.:17/30/87- Party Name:RALLIS INDIA ~ {Meet No/Date:36/87- Status: Deferred |
ALCI1/2014 LIMITED IALC1/2014 |
; ‘ 10.12.2014 i l
|12 IHQ File ~ RLAFile {’L’ié.’ﬁ&)ﬁ&é’?dé’i6"7'8'63'2"5 * IDefer R
! i 0]/87/050/00239/AMI5.’ :03/95/040/00137/AM 15/ 111.07.2014 ‘Date 24.12.2014

Decision: A copy of application has been forwarded to D/o C&PC on 24.10.2014., ,}/

Comments awalted from D/o C&PC

=io arfera fao fRiva, smdaw.
Dr. LALIT B. SINGHAL, 1.T.S.
HUYY 2L 1R
Additional Director General of Foreign Trade
b | HATAL, WA HIPHIN
Minisiry of Commerce 8 Industry, Government of India
% /New Delhi
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| iCase N0.:29/32/87- [Party Name:MULTIBASE  [Meet No/Date:36/87-  Status: Deferred |

ALC1/2014 INDIA LIMITED, 'ALC1/2014 : ‘
| 10.12.2014 f
13 HQ File B RLAFile " Lic.No/Date:0310786807 Defer
‘ 01/87/050/00305/AM15/ ::03/95/040/003 | 4/AM15/ ]4 07.2014 Date 31.12.2014
Decision: RLA Mumbai and firm were requested vide letter dated 09.12.2014 to furnish
- application expeditiously. Application awaited from RLA, Mumbai and firm.

© Case No.:14/30/87- Party Name:KRISHNA Meet No/Date:36/87-  |Status: Approved |

ALC1/2014 ANTIOXIDANTS PVT. LTD. 'ALCI/2014 i ‘
10.12.2014 |

HQFile "RLAFile LLic.No/Date:0310786870 |
[01/87/0S0/00236/AMIS/  :03/94/040/00332/AMIS/  115.07.2014 f

Decision:  As per the written comments furnished by the D/o C&PC vide their OM No.
46011/35/2008-PC-II dated 21.11.2014, the Committee approved following adhoc norms:

EXPORT ITEM QTY IMPORT ITEM QTY

Poly (Oxy-1, 2-Ethanediyl)| 1kg |1. Triethylene Glycol Mono Butyl Ether | 0.6760 kg
- | Alpha-Butyl-Omega- .
. | Hydroxy-85% Min.) 2. Ethylene Oxide 0.1825 kg

RLA may take consequential action as per Policy / Procedures.

sifera fRe g, AT
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~ Case No.:15/30/87- Party Name:BALKRISHNA [Meet No/Date:36/87-  Status: Approved
'ALC1/2014 INDUSTRIES LIMITED, ALCI/2014 | -
| 10.12.2014 |
HQ File IRLA File Lic No/Date:0310786871 |
:01/87/050/00237/AM15/ :03/94/040/00337/AMI15/ 15.07.2014 1
EI)eclmon. As per the written comments furnished by the DIPP vide their letter No.

15

7/38/2014/TSW dated 09.12.2014, the Committec approved following adhoc norms:

. EXPORT ITEM QTY IMPORT ITEM QTY
|1, New Pneumatic Tyres of| 100kgs |1. Natural Rubber 44.000 kgs
Eubbers lof a kigctlh US;Id on 2. Synthetic Rubber : PBR 7.600 kgs
' |buses or lorries: er Nylon X
| Quanity 0 be o s | 000k
exported 60,000.00 kgs)
4, Carbon Black 23.750 kgs
S. Nylon Tyre Cord Fabric| 11.250 kgs
(Dipped)
6. Bead Wire 4.000 kgs
7. Rubber Chemical : 1.500 kgs
Antioxidants
8. Rubber Chemical : 0.400 kgs
Accelerator
9. Rubber Chemical : 0.100 kgs
Retarders
10. Zinc Oxide 1.250 kgs
11. Miscellaneous Chemicals : | 1.150 kgs
Stearic Acid
12. Miscellaneous Chemicals : | 0.800 kgs
Microcrystalline Wax
13. Miscellaneous Chemicals : | 0.500 kgs
Mould Release Agent
14. Miscellaneous Chemicals : | 0.250 kgs
Filler (Precipitated Silica)
15. Miscellaneous Chemicals : | 4.250 kgs
Plasticisers
16. Insoluble Sulphur 0.300 kgs
17. Bladders 0.020
Numbers
Note: There will be a value cap upto 7% of FOB value of exports in case of|
Rubber Chemicals (S. No. 7, 8 and 9) and upto 5% of FOB value of
exports in case of Miscellaneous Chemicals (S. No. 11 to 15)

@,TO

o figd, and.figw.
Dr. LALIT B, SINGHAL, 1.T.S.
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Dr. LALIT B, SINGHAL,
faew

2. New Pneumé.tic Tyres 0f160 mlEgs 1. Néturaf Rubber 37.000 kgs
|Rubber, of a kind used on 2. Synthetic Rubber : PBR 6.000 kgs
motor cycles: Other Nylon 3 Syntheti )
. . thetic Rubber : SBR -
|(Total  Quantity to be 1502 /);712/1723 /1783 14.000 kgs
. |exported 55,000.00 kgs)
' 4, Carbon Black 25.750 kgs
5. Nylon Tyre Cord Fabric| 5.500kgs
(Dipped)
6. Bead Wire 2.000 kgs
7. Rubber Chemical : 1.600 kgs
Antioxidants
8. Rubber Chemical : 0.450 kgs
Accelerator
9. Rubber Chemical : 0.100 kgs
Retarders
10. Zinc Oxide 1.250 kgs
11. Miscellaneous Chemicals : | 1.150 kgs
Stearic Acid
12. Miscellaneous Chemicals : | 0.900 kgs
Microcrystalline Wax
13. Miscellaneous Chemicals : | 0.500 kgs
Mould Release Agent
14. Miscellaneous Chemicals : | 2.000 kgs
Filler (Precipitated Silica)
15. Miscellaneous Chemicals : | 5.500 kgs
Plasticisers
16. Insoluble Sulphur 0.250 kgs
17. Bladders 0.020
Numbers
Note: There will be a value cap upte 7% of FOB value of exports in case of
Rubber Chemicals (S. No. 7, 8 and 9) and upto 5% of FOB value of
, exports in case of Miscellaneous Chemicals (S. No. 11 to 15)
|3, New Pneumatic Tyres of| 100kgs |1. Natural Rubber 39.250 kgs
R}lllbb?rs gthef having ) a 2. Synthetic Rubber : PBR 3.800 kgs
“Herring Bone” or similar 3 S : -
) . . Synthetic Rubber : SBR -
tregd. Of a kind used on 1502/ 1712 / 1723 / 1783 14.200 kgs
tagricultural  or  forestry
vehicles and  machines, 4. Carbon Black 25.50 kgs
|A. Nylon / Polyester (Total 5. Nylon Tyre Cord Fabric{ 6.250 kgs
Quantity to be exported (Dipped)
142,57,000.00 kgs) 6. Bead Wire 3.000 kgs
7. Rubber Chemical : 1.500 kgs
Antioxidants
8. Rubber Chemical : 0.500 kgs
Accelerator
fo wfera & ard BT
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9. Rubber Chemical :

0.100 kgs
Retarders
10. Zinc Oxide 1.500 kgs
11. Miscellaneous Chemicals : | 1.150 kgs
Stearic Acid ¢
12. Miscellaneous Chemicals : | 1.000 kgs
Microcrystalline Wax
13. Miscellaneous Chemicals : | 0.500 kgs
Mould Release Agent
14. Miscellaneous Chemicals : | 0.100 kgs
Filler (Precipitated Silica)
15. Miscellaneous Chemicals : | 5.600 kgs
Plasticisers
16. Insoluble Sulphur 0.200 kgs
17. Bladders 0.020
Numbers

Note:

exports in case of Miscellaneous Chemicals (S. No. 11 to 15)

There will be a value cap upto 7% of FOB value of exports in case of| |
Rubber Chemicals (S. No. 7, 8 and 9) and upto 5% of FOB value of| |

{4, New Pneumatic Tyres of] 100 kgs |1. Natural Rubber 30.75 kgs
| R}lllbb?r, gther having ) a 2. Synthetic Rubber : PBR 13.75 kgs
“Herring Bone” or similar 3 S : -
) . . Synthetic Rubber : SBR -
trea!d. Of a kind used on 1502 /1712 / 1723 / 1783 13.25 kgs
agnculturap- or  forestry
vehicles and  machines, 4. Carbon Black 25.50 kgs
B. Polyester / Polyester Belt 5. Nylon Tyre Cord Fabric| 2.25kgs
5 (Total Quantity to be (Dipped)
exported 45,81,000.00 kgs) 6. Polyester Tyre Cord Fabric| 3.00 kgs
(Dipped)
7. Bead Wire 3.000 kgs
8. Rubber Chemical: 1.90 kgs
Antioxidants
9. Rubber Chemical : 0.75 kgs
Accelerator
10. Rubber Chemical : 0.20 kgs
Retarders
11. Zinc Oxide 1.50 kgs
12. Miscellaneous Chemicals: | 1.15 kgs
Stearic Acid
13. Miscellaneous Chemicals : | 1.00 kgs
Microcrystalline Wax
14. Miscellaneous Chemicals : | 0.50 kgs
Mould Release Agent
Slo

wferd Qe fiae
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15. Miscellaneous Chemicals : | 0.10 kgs
Filler (Precipitated Silica)

16. Miscellaneous Chemicals : | 5.60 kgs

Plasticisers
17. Insoluble Sulphur 0.50 kgs
18. Bladders 0.02

Numbers | ;

Note: There will be a value cap upto 7% of FOB value of exports in case of
Rubber Chemicals (S. No. 8, 9 and 10) and upto 5% of FOB value of
exports in case of Miscellaneous Chemicals (S. No. 12 to 16)

5. New Pneumatic Tyres of| 100 kgs |1. Natural Rubber 31.250 kgs
‘l‘{ubb?r, Othel:’ having . a 2. Synthetic Rubber : PBR 10.50 kgs
| Herring Bone” or similar 3. Synthetic Rubber : SBR -

trea_d: Of a kind used on 1502/1712/ 1723/ 1783 12.00 kgs
|agricultural  or  forestry
| vehicles and machines, C. 4. Carbon Black 23.75 kes
. | Steel Belt (Total Quantity to 5. Nylon Tyre Cord Fabric| 4.250 kgs
. |be exported 3,00,000.00 kgs) (Dipped)
| 6. Brass Coated Steel Tyre| 7.75 kgs
Cord
7. Bead Wire 3.000 kgs
8. Rubber Chemical : 1.900 kgs
Antioxidants
9. Rubber Chemical : 0.650 kgs
Accelerator
10. Rubber Chemical : 0.150kgs | |
Retarders
11. Zinc Oxide 1.000 kgs

12. Miscellaneous Chemicals : | 0.700 kgs | |

Stearic Acid ._C_,’—

13. Miscellaneous Chemicals : | 0.600 kgs
Microcrystalline Wax

14. Miscellaneous Chemicals : | 0.400 kgs
Mould Release Agent

15. Miscellaneous Chemicals : | 0.100 kgs
Filler (Precipitated Silica)

16. Miscellaneous Chemicals: | 4.500 kgs w

Plasticisers
16. Insoluble Sulphur 0.500 kgs |
17. Processing Aid 1.000 kgs

Rubber Chemicals (S. No. 8, 9 and 10) and upto 5% of FOB value of
exports in case of Miscellaneous Chemicals (S. No. 12 to 16)

F
Note: There will be a value cap upto 7% of FOB value of exports in case of J

(

Sio wfera Re as, anddigw.
Or. LALIT B. SINGHAL, L.T.S.
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6. “New Pnea;gatic Tyres;f“

- {Rubber, Other having a
' |“Herring Bone” or similar
‘|tread: Of a kind used on
- |construction or industrial
" handling vehicles and
{machines and having a rim
' |size not exceeding 61 cm.
1(24”) Nylon. (Total Quantity
|{to be exported 12,00,000.00
' kgs)

100 ks

Note:

There will be a value cap upto 7% of FOB value of exports in case of
Rubber Chemicals (S. No. 7, 8 and 9) and upto 5% of FOB value of

exports in case of Miscellaneous Chemicals (S. No. 11 to 15)

|7. New Pneumatic Tyres of
. |Rubber, Other having a
|“Herring Bone” or similar
{tread; Of a kind used on
- |construction  or  industrial
' |handling vehicles and
. [machines and having a rim
|size . exceeding 61 cm.
{(24™) Nylon. (Total Quantity
{to be exported 3,30,000.00
| kgs)

100 kgs

1. Natural Rubber 43.05 kes |
2. Synthetic Rubber : PBR 5.650 kgs
3. Synthetic Rubber : SBR -
1502 /1712 /1723 / 1783 7700 kes
4, Carbon Black 26.50 kgs
5. Nylon Tyre Cord Fabric| 8.000 kgs
(Dipped)
6. Bead Wire 3.000 kgs
7. Rubber Chemical : 1.500 kgs
Antioxidants :
8. Rubber Chemical : 0.400 kgs |
Accelerator ‘
9. Rubber Chemical : 0.100 kgs | !
Retarders
10. Zinc Oxide 1.250 kgs j
11. Miscellaneous Chemicals: | 1.100kgs | |
Stearic Acid |
12. Miscellaneous Chemicals : | 0.950kgs |
Microcrystalline Wax
13. Miscellaneous Chemicals : | 0.500 kgs '
Mould Release Agent
14. Miscellaneous Chemicals : | 0.500 kgs
Filler (Precipitated Silica) !
15. Miscellaneous Chemicals : | 4.250 kgs e
Plasticisers
16. Insoluble Sulphur 0.200 kgs | :
17. Bladders 0.020
Numbers | -
. Natural Rubber 39.400 kgs |
2. Synthetic Rubber : PBR 3.550 kgs E
3. Synthetic Rubber : SBR - i
1502 /1712 /1723 /1783 13.750 kgs |
4. Carbon Black 26.250 kgs | |
5. Nylon Tyre Cord Fabric| 7.500 kgs 1
(Dipped) 1
6. Bead Wire 3.000 kgs 3
7. Rubber Chemical : 1.500 kgs | |
Antioxidants
8. Rubber Chemical : 0.450 kgs 1
Accelerator 1

friea, EATE
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9. Rubber Chemical - 0.100 kgs

Retarders

10. Zinc Oxide 1.250 kgs

1. Miscellaneous Chemicals : | 1.100 kgs

Stearic Acid

12. Miscellaneous Chemicals : | 1.150 kgs

Microcrystalline Wax

13. Miscellaneous Chemicals :| 0.500 kgs

Mould Release Agent

14. Miscellaneous Chemicals : | 4.250 kgs

Plasticisers

15. Insoluble Sulphur 0.250 kgs

16. Bladders 0.020
Numbers

Note:

There will be a value cap upto 7% of FOB value of exports in case of
Rubber Chemicals (S. No. 7, 8 and 9) and upto 5% of FOB value of

exports in case of Miscellaneous Chemicals (S. No. 11 to 14)

used on

. | forestry

' |machines,
[ Quantity
' 118,50,000.00 kgs)

8. New Pneumatic Tyres of
" |Rubber, Other:

Of a kind
agricultural  or
vehicles and

Nylon (Total
to be exported

100 kgs

1. Natural Rubber 34.500 kgs
2. Synthetic Rubber : PBR 5.200 kgs
3. Synthetic Rubber : SBR -
150271712/ 1723 / 1783 15.100 ks
4. Carbon Black 24.250 kgs
5. Nylon Tyre Cord Fabric| 9.700 kgs
(Dipped)

6. Bead Wire 4.000 kgs
7. Rubber Chemical : 1.450 kgs
Antioxidants

8. Rubber Chemical : 0.400 kgs
Accelerator

9. Rubber Chemical : 0.150 kgs
Retarders

10. Zinc Oxide 1.500 kgs
11. Miscellaneous Chemicals : | 1.000 kgs
Stearic Acid

12. Miscellaneous Chemicals : | 0.900 kgs
Microcrystalline Wax

13.  Miscellaneous Chemicals :| 0.500 kgs
Mould Release Agent

14. Miscellaneous Chemicals :{ 0.100 kgs
Filler (Precipitated Silica)

15. Miscellaneous Chemicals : | 5.200 kgs
Plasticisers

16. Insoluble Sulphur 0.250 kgs

Sto &ferd @c

amg . SLoH.

Haa,
Dr. LALIT B. SINGHAL, .T.S.

3T AT
Additional Director General of Foreign Trade
] Lib ROk

g HHTAG, "I _
Ministry of Commerce & Industry, Government of India

A% faeelt/New Delhi
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~ 17. Bladders 0.020
Numbers
Note: There will be a value cap upto 7% of FOB value of exports in case of

Rubber Chemicals (S. No. 7, 8 and 9) and upto 5% of FOB value of
exports in case of Miscellaneous Chemicals (S. No. 11 to 15)

9. New Pneumatic Tyres of| 100kgs |1. Natural Rubber 47.800 kgs

| Rubber, Other of a kind used 2. Synthetic Rubber : PBR 3.900 kgs
on construction or industrial ,
. . 3. Synthetic Rubber : SBR -
handling  vehicles  and 1502/ 1712/ 1723 / 1783 3.500 kes
|machines and having a rim
‘|size not exceeding 61 cm. 4. Carbon Black 24.750 kgs
124 A Nylon. (Total 5. Nylon Tyre Cord Fabric| 9.500 kgs
Quantity to be exported (Dipped) i
*18.00,000.00 kgs) 6. Bead Wire 3.600 kgs | |
7. Rubber Chemical : 1.500 kgs
Antioxidants
8. Rubber Chemical : 0.400 kgs | |
Accelerator |
9. Rubber Chemical : 0.100 kgs ;
Retarders :
10. Zinc Oxide 1.250 kgs | -
11. Miscellaneous Chemicals : | 1.150 kgs
Stearic Acid

12. Miscellaneous Chemicals : | 0.850 kgs
Microcrystalline Wax

13. Miscellaneous Chemicals :| 0.500 kgs
Mould Release Agent

14. Miscellaneous Chemicals :| 1.350 kgs
Filler (Precipitated Silica)

15. Miscellaneous Chemicals : | 3.650 kgs

Plasticisers
16. Insoluble Sulphur 0.200 kgs
17. Bladders 0.020 G

Numbers

Note: There will be a value cap upto 7% of FOB value of exports in case of| | 4,(/
Rubber Chemicals (S. No. 7, 8 and 9) and upto 5% of FOB value of
exports in case of Miscellaneous Chemicals (S. No. 11 to 15)

110, New Pneumatic Tyres| 100kgs |1. Natural Rubber 42.75 kgs

|of cll{ubber, Other of a kind 2. Synthetic Rubber : PBR 3310kgs |
|used on construction or X |
. . . . 3. Synthetic Rubber : SBR - ;
industrial 'handlmg vel_ncles 1502 /1712 /1723 / 1783 0.580 kgs ﬁ
. |and machines and having a |
' |rim size not exceeding 61 cm. 4. Chloro Butyl Rubber 2.220 kgs |
[(247) B. Al Steel (Total 5. Carbon Black 16.000 kgs | !
|Quantity to be exported 6. Brass Coated Steel Tyre| 14.000kgs | |
|4,000.00 kes) Cord (Breaker and Body Ply) ;

Bfo offera f@o Riad, smidiew
Dr. LALIT B. SINGHAL, I.T8.

YT =g
Additional Director General of Foreign Trade
NG HATH, I EIehIT
Ministry of Commerce & tndustry, Government of India
T2 INew Delhi
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7. Bead Wire 4.000 kgs

8. Rubber Chemical : 1.570 kgs

Antioxidants

9. Rubber Chemical : 2.120 kgs

Accelerator

10. Zinc Oxide 1.500 kgs

11. Miscelianeous Chemicals : | 0.260 kgs

Stearic Acid

12. Miscellaneous Chemicals : | 0.500 kgs | !

Microcrystalline Wax j

13. Miscellaneous Chemicals : | 0.400 kgs

Mould Release Agent

14. Miscellaneous Chemicals : | 4.750 kgs

Filler (Precipitated Silica)

15. Miscellaneous Chemicals : | 1.410 kgs

Plasticisers

16. Miscellaneous Chemicals : | 1.680kgs | |

Synthetic Resins — Tackifier |

Resin |

17. Insoluble Sulphur 0.750 kgs | |

18. Silane Coupling Agent 1.200 kgs | :

19. Antireversion Agent 2.000kgs | |

20. Processing Aid 3.000 kgs
Note: There will be a value cap upte 7% of FOB value of exports in case of

Rubber Chemicals (S. No. 8 to 9) and upto 5% of FOB value of

exports in case of Miscellaneous Chemicals (S. No. 11 to 16)

[11.  New Pneumatic Tyres
' |of Rubber, Other of a kind
' lused on
|industrial handling vehicles
. |and machines and having a
. |rim size exceeding 61 cm.
1(24”y A Nylon.

construction or

(Total
Quantity to be exported

10,50,000.00 kgs)

100 kgs

1. Natural Rubber 44.000 kgs | i
2. Synthetic Rubber : PBR 3.500 kgs
3. Synthetic Rubber : SBR -

150271712/ 1723 / 1783 7500 kes 1
4. Chloro Butyl Rubber 1.600kgs |
5. Carbon Black 25.000 kgs | |
6. Nylon Tyre Cord Fabric| 9.000kgs | |
(Dipped)
7. Bead Wire 2.500 kgs

8. Rubber Chemical : 1.800 kgs
Antioxidants

9. Rubber Chemical : 0.500 kgs
Accelerator

10. Rubber Chemical : 0.050 kgs
Retarders i
11. Zinc Oxide 1250 kgs | ;

Additi i
ditional Director Genera of Foreign Trade

Mi HYERTR
inistry of Commerce & Indusiry, Govemment of India

/New Delnj
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Synthetic Resins — Tackifier
Resin

12. Miscellaneous Chemicals : | 1.150 kgs
Stearic Acid
13. Miscellaneous Chemicals : | 0.900 kgs
Microcrystalline Wax
14. Miscellaneous Chemicals :| 0.500 kgs
Mould Release Agent
15. Miscellaneous Chemicals :| 0.700 kgs
Filler (Precipitated Silica)
16. Miscellaneous Chemicals : | 4.750 kgs
Plasticisers
17. Insoluble Suilphur 0.300 kgs
18. Bladders 0.020
Numbers
Note: There will be a value cap upto 7% of FOB value of exports in case of
Rubber Chemicals (S. No. 8, 9 and 10) and upto 5% of FOB value of
exports in case of Miscellaneous Chemicals (S. No. 12 to 16)

112, New Pneumatic Tyres| 100kgs |1. Natural Rubber 30.000 kgs
of gubber, Other of a kind 2. Synthetic Rubber : PBR 3.500 kgs
used on construction or -

. . ! . 3. Synthetic Rubber : SBR -

industrial 'handlmg vehlcles 1502/ 1712/ 1723 / 1783 16.000 kgs

- land machines and having a

|rim size exceeding 61 cm. 4. Chloro Butyl Rubber 2.2500 kgs

[(24™ B. All Steel (Total 5. Carbon Black 18.000 kgs

{Quantity to be exported 6. Brass Coated Steel Tyre| 12.000 kgs

|3,50,000.00 kgs) Cord (Breaker and Body Ply)

' 7. Bead Wire 3.000 kgs

8. Rubber Chemical : 2.250 kgs
Antioxidants

9. Rubber Chemical : 1.100 kgs
Accelerator

10. Zinc Oxide 1.000 kgs
11. Miscellaneous Chemicals : | 0.400 kgs
Stearic Acid

12. Miscellaneous Chemicals : | 0.600 kgs
Microcrystalline Wax

13. Miscellaneous Chemicals : | 0.400 kgs
Mould Release Agent

14. Miscellaneous Chemicals : | 4.000 kgs
Filler (Precipitated Silica)

15. Miscellaneous Chemicals : | 2.000 kgs
Plasticisers

16. Miscellaneous Chemicals : | 1.700 kgs

=g Qo
%‘r‘? LALIT B, SIN
Ad

Frioroa 44
Ministry of %TUNW Deih

G|—'|Al_, 1.T.5.

itional Director General of Foreign Trade
ditional U nera o s
siry. Government o
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17. Insoluble Sulphur 0.700 kgs
18. Silane Coupling Agent 1.000 kgs
19. Antireversion Agent 1.250 kgs
20. Processing Aid 3.000 kgs

Note:

exports in case of Miscellaneous Chemicals (S. No. 11 to 16)

There will be a value cap upto 7% of FOB value of exports in case of
Rubber Chemicals (S. No. 8 to 9) and upto 5% of FOB value of

13.  Solid Tyres of Rubber,
Other: for Motor vehicles
Solid (Total Quantity to be
exported 1,20,000.00 kgs)

100 kgs

1. Natural Rubber 53.000 kgs
2. Synthetic Rubber : PBR 5.450 kgs
3. Synthetic Rubber : SBR -

1502/ 1712/ 1723 / 1783 1.000 ks
4. Carbon Black 33.000 kgs
5. Nylon Tyre Cord Fabric| 1.000 kgs
{Dipped)

6. Bead Wire 1.250 kgs
7. Rubber Chemical : 1.500 kgs
Antioxidants

8. Rubber Chemical : 1.000 kgs
Accelerator

9. Rubber Chemical : 0.500 kgs
Retarders

10. Zinc Oxide 3.000 kgs
11. Miscellaneous Chemicals : | 1.250 kgs
Stearic Acid

12. Miscellaneous Chemicals : | 0.500 kgs
Mould Release Agent

13. Miscellaneous Chemicals : | 1.750 kgs
Plasticisers

14. Insoluble Sulphur 0.500 kgs

/New Deihj

Note: There will be a value cap upto 7% of FOB value of exports in case of| |
Rubber Chemicals (S. No. 7, 8 and 9) and upto 5% of FOB value of
exports in case of Miscellaneous Chemicals (S. No. 11 to 13)
14. Inner Tubes, of| 100kgs |1. Butyl Rubber 43.600 kgs
| gubber,(_r Folr QLorries ail;d 2. EPDM Rubber 5.000 kgs
uses (Total Quantity to be
exported 8,000.00 kgs) 3. Carbon Blacl‘< 28.500 kgs
4. Rubber Chemical : 1.000 kgs
Antioxidants
5. Rubber Chemical : 1.000 kgs
Accelerator
6. Rubber Chemical : MBTS 0.500 kgs
7. Zinc Oxide 2.500 kgs
8. Miscellaneous Chemicals : 0.500 kgs
Stearic Acid
Slo w1farg £
Dr. LALIT Bﬁ.oSINGHA‘-’I_rf-?_-r\'g.
Additi ifector =y
Mim‘s:t onaqr'?[i) rects G‘eq';fc? z:r Foreign Trade
¥ of Commerce & industry, Governmen;"?;I_(rruj.*t,n::ur



17

Specification and Size

9. Miscellaneous Chemicals : 0.500 kgs
Microstalline Wax

10. Miscellaneous Chemicals : | 14.000 kgs
Plasticisers

!1. Miscellaneous Chemicals : | 0.400 kgs
C.I Resins

12. Brass Valve of Relevant Net to Net
Specification and Size

13. Valve Cores of Relevant Net to Net

Note: There will be a value cap upto 7% of FOB value of exports in case of
Rubber Chemicals (S. No. 4, 5 and 6) and upto 5% of FOB value of
exports in case of Miscellaneous Chemicals (S. No. 8 to 11)

1. Inner Tubes, of
| |Rubber, For off the road
|vehicles, not elsewhere
| specified or included {Total
 |Quantity to be exported
+135,000.00 kgs)

Specification and Size

100kgs |1. Butyl Rubber 42.500 kgs
2. EPDM Rubber 6.100 kgs
3. Carbon Black 28.500 kgs
4. Rubber Chemical : 1.000 kgs
Antioxidants
5. Rubber Chemical : 1.000 kgs
Accelerator
6. Rubber Chemical : MBTS 0.500 kgs
7. Zinc Oxide 2.500 kgs
8. Miscellaneous Chemicals : 0.500 kgs
Stearic Acid
9. Miscellaneous Chemicals : 0.500 kgs
Microstalline Wax
10. Miscellaneous Chemicals : | 14.000 kgs
Plasticisers
11. Miscellaneous Chemicals : | 0.400 kgs
C.L Resins
12. Brass Valve of Relevant Net to Net
Specification and Size
13. Valve Cores of Relevant Net to Net

Note: There will be a value cap upto 7% of FOB value of exports in case of
Rubber Chemicals (S. No. 4, 5 and 6) and upto 5% of FOB value of
exports in case of Miscellaneous Chemicals (S. No. 8 to 11)

|RLA may take consequential action as per Policy / Procedures.
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" Case No.:16/30/87- 'Party Name:BALKRISHNA  |[Meet No/Date:36/87- Status: Deferred
‘ALC1/2014 INDUSTRIES LIMITED, ALC1/2014 L—
- ; 10.12.2014 ;
16 HQ Fle =~ RLAFile Lic.No/Date:0310786872 |Defer
. 1:01/87/050/00238/AM15/ :03/94/040/00350/AM 15/ 15.07.2014 Date:24.12.2014 '-\/
. Decision: A copy of apphcatlon has been forwarded to DIPP on 24.10.2014. Comments
~awaited from DIPP.
‘Case No.:7/30/87- ALC1/2014 {Party Name:GALA SHRINK |Meet No/Date:36/87- 'Status: Deferred |
‘ FlT ALC1/2014
‘ 110.12.2014 ! &
HQFile ERLA File ~ |Lic.No/Date:0310786915 {Defer
]7 :01/87/050/00229/AM 1 5/ 1:03/94/040/00088/AM 15/ !16 07.2014 gDate 07.01.2015 \}/
: 'Declsmn A D/L No. 46011/89/2013-PC.1I dated 10.12.2014 was issued by D/o C&PC to

firm, It was decided by the Committee 1o issue a Reminder to firm giving 15 days time for
submlssmn of information.

Case No.:13/30/87-  |Party Name:EXPANDED ""jMeet No/Date:36/87-  [Status: Deferred |
ALC1/2014 'POLYMER SYSTEMS PVT. |ALC1/2014 E
LTD 10.12.2014 S

HQFile ~ RLAFile msLlcNo/Date03]0786918 Defer
:01/87/050/00235/AMI5/  1:03/94/040/00325/AMI15/  116.07.2014 Date:24.12.2014 )/

Decision: A copy of application has been forwarded to D/o C&PC on 24.10.2014.
‘Comments awaited from D/o C&PC.

. (CaseNo.:20/30/87-  [Party Name:SUNPLAST  [Meet No/Date:36/87-  [Status: Deferred
| ALC12014 | IALC1/2014

L ; 110.12.2014

I9 l-IQ File ‘RLA File ;Lic.No/Date:OB 10786925 Defer

- 0U/87/050/00242/AMIS/  [:03/95/040/00333/AMIS/  116.07.2014 Date:24.12.2014

Decision: A copy of apphcatlon has been forwarded to D/o C&PC on 24.10.2014.
.Comments awaited from D/o C&PC.

~ 'Case No.:18/30/87- \Party Name:TECHNOVA  [Meet No/Date:36/87-  [Status: Deferred
. ALC12014 IMAGING SYSTEMS PVT. |ALC1/2014
LTD., 110.12.2014
20 HQFile ~ RLAFile ' ~ Lic.No/Date:0310786991  Defer
_ OUBTIOS0/I00240/AMIS/  :03/95/040/00305/AMIS/  117.07.2014 Date:24.12.2014
| Decision: A copy of appllcatlon ‘has been forwarded to D/o C&PC on 24.10.2014.
. iComments awaited from D/o C&PC.

Bfe wifera o Riasr, smf&vw.
Dr. LALIT B. SlNGHAL 1.T.S.

YN o
Additional Director General of Foreign Trade
L 1 AT, TIRd OB
Ministry of Commerce & indusiry Government of India

I New Delhi
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" Case No.:19/30/87- gﬁéﬁ'Name:TEEﬁNOVA T iﬁé‘et No/Date:36/87- Status: Deferred
‘ALC1/2014 'IMAGING SYSTEMS PVT. ALC1/2014 :

- ILTD., 10.12.2014 :

%21 'HQFlIe I ‘RLA File MELic.No/Date:OB 10786989 |Defer
01/87/050/0024]/AM15." 03/95/040/00306/AM15/ 17.07.2014 Date 24 12.2014
Decision: A copy of apphcatlon has been forwarded to D/o C&PC on 24.10.2014,
Comments awaited from D/o C&PC.

Case No.:3/18/87-ALC1/2014 iParty Name:EASTMAN !Meet No/Date:36/87- Status: Deferred
RECLAMAT]ONS |ALC1/2014
4 110.12.2014 !
HQ File RLAFile | LicNo/Date:3010103032 Defer
01/87/050/00!46."AM15/ 30/24/040/000]8/AM]5/ '18.07.2014 5Date 31.12.2014
Decision: RLA Ludhiana vide letter No. 18/AM-15/Lic/LDH dated 15.10.2014 informed
that the advance authorization was issued to firm on repeat basis (Adhoc Norms) in terms of |

22 Para 4.7.1 of HBP Vol. I vide decision taken by NC in its Meeting No. 16/AM14 dated
17.07.2013 (Case No. 12/21/87-ALC1/2012). The Committee considered the above letter in
Norms Committee — 7 Meeting No. 31/AMI5 held on 29.10.2014 and it was observed that
the import item in this case requires specific clearance from Ministry of Environment &
Forest. MOEF has been giving clearance with specific conditions. Hence, the advance!
authorization can not be issued on Repeat Basis. Accordingly, RLA, Ludhiana was requested
wvide letter dated 25.11.2014 to furnish 4.7 application. However, 4.7 Application still
awaited from RLA, Ludhiana. Hence, it was decided to again call for 4.7 application from
RLA, Ludhiana.

" [Case No.:1/32/87-ALC1/2014 Party {Meet No/Date:36/87-  Status: Deferred

Name: INTERNATIONAL IALC1/2014 f

o iCONVEYORS LIMITED 110.12.2014 -

23 HQFllc - RLA File mmm;i_..lcNo/Date 10310787375 gDCfCl’ -

E 0!/87/050/00277/AM15/ 03/94/040/00320/AM 15/ 28.07.2014 ‘Date:24.12.2014

: Decision:
‘Comments awaited from D/o C&PC.

Case No.:22/30/87-  {Party Name:MANALI
;Al.cmou \PETROCHEMICALS
. ILIMITED

] HQ File RLA File

24 101/87/050/00244/AM 15/ :04/24/040/00085/AM15/

A copy of appllcatlon has been forwarded to D/o C&PC on 11.11. 2014.

" 'Meet No/Date:36/87-

[ALC1/2014
110.12.2014 |

" LicNo/Date:0410159121 [Defer
30.07.2014 Date:07.01.2015

Status: Deferred

Declsnon

: Esubm13510n of information.

=fo
pr. L

A D/L No. 46011/112/2013-PC.1I dated 18.11.2014 was issued by D/o C&PC to
firm. It was decided by the Committee to issue a Reminder to firm giving 15 days time for

wfera fao fge, s adw

ALIT B, SlNGHAL 1.T.S.

Additional Director Genercawlgf Foreign Trade
T HATe CIEG]

Ministry of g:mmme & Industry, Covernment of India

= a1/ New Dethi
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:0 1/87/050/00280/AM l 5."

| ICase No.:3/32/87-ALC1/2014 §Party Name:EXPANDED Meet No/Date:36/87- Status: Deferred
: POLYMER SYSTEMS PVT. ALCL2014

o ILTD 10.12.2014

;25 HQ File ERLA File iLic No/Date:0310787413 |Defer

~ 01/87/050/00279/AM1S/  1:03/94/040/00383/AM1S/ 130.07.2014 Date:24.12.2014
‘Decision: A copy of appl1catlon ‘has been forwarded to D/o C&PC on 11.11.2014.
iComments awaited from D/o C&PC.
Case No.:5/32/87-ALC1/2014 Party Name:ASMACO ‘Meet No/Date:36/87- Status: Deferred
: PACKAGING INDUSTRIES AI_.le2014 :

- 10.12.2014 .

526 'HQFIIe S ”;RLA.F-ile. - Llc No/Date:0310787423 Defer 7
i 01/87/050/0028!/AM!5/ 1:03/94/040/00385/AM 15/ ;30 07. 20!4 Date 24 12 2014

_ ,Declswn. A copy of appllcatlon has been forwarded to D/o C&PC on 11.11.2014.

'~ IComments awaited from D/o C&PC.

| [Case No.:4/32/87-ALC1/2014 EP&&N&:H&:ES&EKNbED * MeetNo/Date:36/87-  [Status: Deferred

| EPOLYMER SYSTEMS PVT. iALCl/2014 1

l ILTD 110.12.2014 |

527 HQFllc RLAFile  iLic.No/Date:0310787598 |Defer

Decision:

PYT.LTD.

HQFile @~ RLAFile

28 1-01/87/050/00282/AM15/

Decision:

submission of information.

:03/94/040/00384/AM 15/

104 08.2014 IDate:24.12.2014

| A copy of appllcation has been forwarded to D/o C&PC on 11.11.2014.;
. |Comments awaited from D/o C&PC.

 [Case No.:6/32/87-ALC1/2014 |Party Name:ANG PLASTICS {Meet No/Date:36/87-

:03/94/040/00388/AM 15/

/ALC1/2014
10.12.2014 g

ILicNo/Date:0310787600 Defer

104.08.2014 ‘Date:07.01.2015

A D/L No. 46011/69/2014-PC.II dated 02.12.2014 was issued by D/o C&PC to
firm. It was decided by the Committee to issue a Reminder to firm giving 15 days time for

EStatus: Deferrca—

29 HQFile RLA File

Case No.:4/30/87-ALC1/2014 E_l;arty Name:WACKER
'METROARK CHEMICALS ALC1/2014
IPVT LTD.

201/87/050/00226/AM 15/

:02/24/040/00079/AM 15/

%Meet No/Date:36/87- Status: Deferred
10.12.2014

* iLic.No/Date:0210204708 Defer
05.08.2014 Date:31.12.2014

Decision:

A copy of application has been forwarded to D/o C&PC on 24.10.2014.
'Comments awaited from D/o C&PC.

Sfo

ag 19N,

Qo 8,
Dr. LALIT B. SINGHAL, 1.T.S.
forder @R

3R
Additionat Director General of Foreign Trade
oy HETAH, VIR AYHIY
Miristry of Commerce & industry. Govemment of India
74 faooi/New Deihi



ﬂ

21

e e+ e ) ; E
Case No.:7/32/87-ALC1/2014 <Party Name:EXPANDED :Meet No/Date:36/87- :Status: Deferred
POLYMER SYSTEMS PVT. ALC1/2014 '
: LTD 10.12.2014 :
30 HQFile ~ RLAFile  iLicNo/Date:0310787704 [Defer
=01/87/050/00283/AMI15/ :03/94/040/00407/AMI1 5/ 106.08.2014 ‘Date:24.12.2014
i gDeclsmn: A copy of application has been forwarded to D/o C&PC on 11.11.2014.
- 'Comments awaited from D/o C&PC.
Case No.:6/30/87-ALC1/2014 Party Name:WACKER  Meet No/Date:36/87-  Status: Deferred
‘METROARK CHEMICALS %ALCII2014
o PVT LTD. 110.12.2014 }
31 HQFile N "%RLA' File =~ |LicNo/Date:0210204763 [Defer o
3:01/87/’050/00228/AM1 5/ 1:02/24/040/00093/AM 15/ 112.08.2014 iDate:31.12.2014
‘Decision: A copy of apphcatlon has been forwarded to D/o C&PC on 11.11.2014.
Comments awaited from D/o C&PC.
" Case No.:23/30/87- Party Name:BLS POLYMERS Meet No/Date:36/87- ‘Status: Approved |
ALC1/2014 LTD. IALC1/2014 E ]
'10.12.2014 i
HQ File RLAFile Lic.No/Date: 05103”90'30'8
:01/87/050/00245/AM1 5/ :05/23/040/00190/AM 15/ 14.08.2014 ;
;Declsmn. As per the written comments furnished by the D/o C&PC vide their OM No.
46011/96/2013-PC-II dated 18.11.2014, the Committee approved following adhoc norms:
32 EXPORT ITEM QTY IMPORT ITEM QTY
- |UV  Stabilizer Master Batch| 1 kg [1. Polypropylene Granules 0.821 kg
(containing 80 + 1% - :
Polypropylene Resin & 20 + 1% 2. U.V. Stabilizer 0.206 kg ‘
UV Stabilizer Granules 3. Antioxidant 0.003 kg

RLA may take consequential action as per Policy / Procedures.

o
Dr. LALIT i Foreign Trade
 Director GEN¢ A o T ‘
Mdltiona n \W Gover nment of incha
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“ ------ ‘Case No.:8/32/87-ALC1/2014 EParty Name:KAYGEE- §Meet No/Date:36/87- §Status: Approved
ILOPAREX INDIA PVT. /ALC1/2014 E
ILTD. 110.12.2014
HQFile RLA File Lic.No/Date:0310788041 :
:01/87/050/00284/AM1 5/ :03/94/040/00411/AM15/ 114.08.2014

Decision:  As per the written comments furnished by the D/o C&PC v1de their OM No.
46011/160/2005-PC-11 dated 26.11.2014, the Committee approved following adhoc norms:

EXPORT ITEM QTY IMPORT ITEM QTY
33 |Silicone Coated Polystert 1kg |1. Polyster Film (125 Micron + 1.0500 kg
. |Film (Release Liners) 10%)
2. Silicone Polymer 0.0090 kg
3. Catalyst for Silicone 0.0006 kg
4. Cross Linker for Silicone 0.00108
kg
RLLA may take consequential action as per Policy / Procedures.

" [CaseNo.:37/30/87-  PartyName:DSM INDIA  [Meet No/Date:36/87- EStatus Deferred
ALC1/2014 PVT.LTD %ALCI/ZOM |
110.12.2014 i
34 HQFile jRLA File |Lic.No/Date:3110064757  Defer
i 01/87/050/00259/AM15/ :31/83/040/001 18/AM15/ 119.08. 2014 EDate 24.12.2014
Decision: A copy of appllcatlon has been forwarded to D/o C&PC on 24.10.2014.
Comments awaited from D/o C&PC.

Case No.:38/30/87- !Party Name:DSM INDIA %Mcet No/Date:36/87- Status: Deferred
ALC1/2014 iPVT.LTD ALC1/2014
Fo 110.12.2014
35 'HQ File RLAFile ILic.No/Date:3110064758 Defer
01/’87/050/'00260/AM|5/ :31/83/040/00120/AM15/ 119.08. 2014 Date 24, 12 2014
| Decision: A copy of apphcatlon has been forwarded to D/o C&PC on 24.10.2014.
Comments awaited from D/o C&PC.

Case No.:24/30/87- :Party Name:RAPID Meet No/Date:36/87- Status: Deferred
ALC1/2014 [ENGINEERING CO.P.LTD. ALC1/2014
10.12.2014
36 'HQ File RLA File Lic.No/Date:0510390615  |Defer
:01/87/050/00246/AM15/ ; :05/24/040/00218/AM 15/ 20.08. 2014 Date:24.12.2014
Decision: A copy of appllcatlon has been forwarded to D/o C&PC on 24.10.2014.
Comments awaited from D/o C&PC.
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‘Case No.:33/30/87- [Party Name:VASA iMeet No/Date:36/87- Status: Deferred
ALC1/2014 ‘PHARMACHEM P.LTD ALC1/2014
3 110.12.2014
HQ File IRLA File ILic.No/Date:0810133060 Defer
1:01/87/050/00255/AM15/ :08/24/040/00178/AM15/ 120.08.2014 Date:24.12.2014

ecision: A copy_“éf 'ébplicatiahulilas been forwarded to D/o C&PC on 24.10.2014.
‘Comments awaited from D/o C&PC.

Case No.:25/30/87- ~ IParty Name:SPERRY PLAST Meet No/Date:36/87-  Status: Deferred
ALC1/2014 LTD. [ALC1/2014 |
f : 110.12.2014 ‘
38 HQFile RLA File Lic.No/Date:0510390669 Defer
© :01/87/050/00247/AM15/ :05/24/040/002 19/AM 15/ 21.08.2014 ‘Date:24.12.2014 .
@Decision: A copy of application has been forwarded to D/o C&PC on 24.10.2014.
\Comments awaited from D/o C&PC.
W@Case No.:26/30/87- Party NameVIKAS—“IMeet No/Date:36/87- MmirStatus: Deferred i
‘ALC1/2014 GLOBALONE LIMITED  |ALCI/2014 !
L :10.12.2014 , i
39 {HQ File RLA File Lic.No/Date:0510390643  Defer
% :01/87/050/00248/AM15/ |:05/24/040/00222IAM15/ 121.08.2014 |Date:24.12.2014
\ Decision: A copy of application has been forwarded to D/o C&PC on 24.10.2014.
. Comments awaited from D/o C&PC.
[Case No.:9/32/87-ALC1/2014 Party Name:DIMPLE ~ Meet No/Date:36/87-  Status: Deferred
DRUMS & BARRELS /ALC1/2014
PVT.LTD. 110.12.2014 ‘;
HQ File 1‘RLA File iLic.No/Date:0310788244 Defer
40 1.01/87/050/00285/AM15/ :03/94/040/00414/AM15/ 21.08.2014 iDate:07.01.2015
Decision: A D/L No. 46011/83/2014-PC.II dated 02.12.2014 was issued by D/o C&PC to
firm. It was decided by the Committee to issue a Reminder to firm giving 15 days time for
submission of information.
~ Case No.:11/32/87- Party Name:EXPANDED  |Meet No/Date:36/87-  Status: Deferred |
ALC1/2014 'POLYMER SYSTEMS PVT. 'ALC1/2014
- LTD 110.12.2014
41 HQFile CRLAFile ~ [LicNo/Date:0310788246 |Defer
:01/87/050/00287/AM 15/ :03/94/040/00472/AM15/ i21.08.2014 \Date:31.12.2014

Decision: A copy of application has been forwarded to D/o C&PC on 11.11.2014.

Comments awaited from D/o C&PC.

Slo wifera o Y
Dr. LALIT B. SIN HAT’?-}?:'
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. Case No.:12/32/87- PartyNameEXPANDED "iMee‘tMNafﬁhte:36/87- "éStatus: Deferreélmi
‘ALC1/2014 POLYMER SYSTEMS PVT. ALCI1/2014

: LTD 110.12.2014

42 HQ File IRLA File ILic.No/Date:0310788247 |Defer
=01/87/050/00288/AM15/ 1:03/94/040/00473/AM 15/ §2 1.08.2014 [Date:3 1.12.2014
Decision: A copy of application has been forwarded to D/o C&PC on 11.11.2014.

.Comments awaited from D/o C&PC.

:01/87/050/00294/AM15/

Decision:

‘Status: Approved

Case No.:18/32/87- ‘Party Name:ZENITH “‘Meet No/Date:36/87-
ALC1/2014 INDUSTRIAL RUBBER ~ 'ALCI1/2014
\PRODUCTS PVT. LTD 10.12.2014 1
HQ File "~ RLAFile ~ Lic.No/Date:0310788225 |
:03/95/040/00417/AM15/  21.08.2014

EXPORT ITEM QTY IMPORT ITEM QTY
{per unit)
Rubber Floor| 3,00,000.00 kgs |1. Synthetic Rubber SBR 0.22500 kg
Covering & Mats 1502
2. Natural Rubber 0.40250 kg
3. Zinc Oxide 0.02000 kg
_ 4.  Antioxidant 0.01100 kg
243 5. Accelerator 0.01350 kg
| 6. Titanium Dioxide 0.04150 kg
7. Sihca Filler Ppt. 0.14500 kg
8. Rubber Processing Oil 0.05500 kg
9. Carbon Black 0.08500 kg
10. Processing Aid 0.03500 kg
11. Packing Material|270  Numbers
(Plastic Pallets) for 3,00,000 kgs
Note: 1. There should be a value cap on Antioxidant / Accelerators as per
general note 8 of Handbook of Procedures Vol. II.
2. The firm will export back 270 Nos. of Plastic Pallets.
RLA may take consequential action as per Policy / Procedures.

Blo

3
Additional Director General of F
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Asper the written comments furnished by the DIPP vide their letter No.
7/79/2014/TSW dated 01.12.2014, the Committee approved following adhoc norms:
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~ Case No.:28/30/87- Party Name:R.V.R. mm_;Meet No/Date:36/87- iétatus: Approved
'ALC1/2014 ‘TECHNOLOGIES LTD, iALC]!ZOM |
‘ 10 12.2014 i
HQ File ~ RLAFile LLic.No/Date:0510390713 !
" 01/87/050/00250/AM15/ 05/24/040/00230/AM15/ 22 08 2014 :
;Declsmn As per the written comments furnished by the DIPP vide their letter No.

;7/278/2014/TSW dated 27.11.2014, the Committec approved following adhoc norms:

EXPORT ITEM QTY IMPORT ITEM QTY
(per unit)
Butyl Rubber (40,000 kgs|1. Butyl Rubber Isobutylene - 0.64 kg
Bicycle Tubes | (2,50,000 pieces) |Isoprene Rubber (IR /
(containing 66.64% 2. Synthetic Rubber| 0.09 kg
rubber content) (EPDM)
3. Carbon Black 0.209 kg
4. Rubber Chemicals:| 0.031 kg

Antioxidants, Accelerators,
Retarders, Peptizers

5. Zinc Oxide 0.018 kg
6. Stearic Acid 0.003 kg
7. Bonding Agent 0.006 kg
8. Bicycle Tube Valves| Net to Net

(made of brass)

Note: Rubber Chemicals imported should not exceed 70% of the FOB
value of exports.

RLA may take consequential action as per Policy / Procedures.

Blo wfdra fo fgsl, smfAigw.

Dr. LALIT B. SINGHAL, LLT.S.
EiL £

Additional Director General of Foreign Trade
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~ 'Case No.:10/32/87-

~ 'Party Name:BALKRISHNA

26

Meet No/Date:36/87-

ALC1/2014 'INDUSTRIES LIMITED, ALC1/2014

| : 110.12.2014 |
HQ File ~ [RLA File ILic.No/Date:0310788290
:01/87/050/00286/AM15/ 03/94/040/00441/AM1S/  22.08.2014 i

‘Decision:

45

Status: Approved |

As per the written comments furnished by ‘the DIPP vide their letter No.

7/38/2014/TSW dated 09.12.2014, the Committee approved following adhoc norms:

EXPORT ITEM QTY IMPORT ITEM QTY
1. New Pneumatic Tyres of| 100kgs |1. Natural Rubber 44.000 kgs
bRubbera {Jf a kigctlh us;? lon 2. Synthetic Rubber : PBR 7.600 kgs
~ |buses or lorries: er Nylon X
|(Total  Quantity o e 3 g pruhetic Rubber © SBR -1 3,000 kes
“{exported 60,000.00 kgs)
; 4. Carbon Black 23.750 kgs
5. Nylon Tyre Cord Fabric| 11.250 kgs
(Dipped)
6. Bead Wire 4.000 kgs
7. Rubber Chemical : 1.500 kgs
Antioxidants
8. Rubber Chemical : 0.400 kgs
Accelerator
9. Rubber Chemical : 0.100 kgs
Retarders
10. Zinc Oxide 1.250 kgs
11. Miscellaneous Chemicals : | 1.150 kgs
Stearic Acid
12. Miscellaneous Chemicals : | 0.800 kgs
Microcrystalline Wax
13. Miscellanecous Chemicals : | 0.500 kgs
Mould Release Agent
14. Miscellaneous Chemicals : { 0.250 kgs
Filler (Precipitated Silica)
15. Miscellaneous Chemicals : | 4.250 kgs
Plasticisers
16. Insoluble Sulphur 0.300 kgs
17. Bladders 0.020
Numbers
Note: There will be a value cap upto 7% of FOB value of exports in case of
Rubber Chemicals (S. No. 7, 8 and 9) and upto 5% of FOB value of
exports in case of Miscellaneous Chemicals (S. No. 11 to 15)

ag F1TH.
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2.
' |Rubber, of a kind used on
Imotor cycles: Other Nylon
. |(Total Quantity to be
| exported 55,000.00 kgs)

New Pneumatic Tyres of

100 kgs

Note:

exports in case of Miscellaneous Chemicals (S. No. 11 to 15)

3. New Pneumatic Tyres of
Rubber, Other having a
- |“Herring Bone” or similar
|tread: Of a kind used on
|agricultural or  forestry
|vehicles and  machines,
A. Nylon / Polyester (Total
Quantity to be
42,57,000.00 kgs)

exported

100 kgs

1. Natura! Rubber 37.000 kgs

2. Synthetic Rubber : PBR 6.000 kgs

3. Synthetic Rubber : SBR -

1502/ 1712/ 1723 /1783 14.000 kes

4. Carbon Black 25.750 kgs

5. Nylon Tyre Cord Fabric] 5.500 kgs

(Dipped)

6. Bead Wire 2.000 kgs

7. Rubber Chemical : 1.600 kgs

Antioxidants i

8. Rubber Chemical : 0.450 kgs ]

Accelerator f

9. Rubber Chemical : 0.100kgs | |

Retarders !

10. Zinc Oxide 1250 kgs | |

11. Miscellancous Chemicals : | 1.150kgs | |

Stearic Acid |

12. Miscellaneous Chemicals : | 0.900 kgs :

Microcrystalline Wax

13. Miscellaneous Chemicals : | 0.500 kgs | |

Mould Release Agent

14. Miscellaneous Chemicals : | 2.000kgs |-

Filler (Precipitated Silica) :

15. Miscellaneous Chemicals : | 5.500 kgs E

Plasticisers g

16. Insoluble Sulphur 0.250 kgs ;

17. Bladders 0.020 :

Numbers | |

There will be a value cap upto 7% of FOB value of exports in case of
Rubber Chemicals (S. No. 7, 8 and 9) and upto 5% of FOB value of ]

1. Natural Rubber 39.250 kgs

2. Synthetic Rubber : PBR 3.800 kgs

3. Synthetic Rubber : SBR - !

1502/ 1712/ 1723 1 1783 14.200 kes | |

4. Carbon Black 25.50 kgs

5. Nylon Tyre Cord Fabric| 6.250 kgs

(Dipped)

6. Bead Wire 3.000 kgs

7. Rubber Chemical : 1.500 kgs

Antioxidants

8. Rubber Chemical : 0.500 kgs

Accelerator ;

Slo dferg o Riaw
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Dr. LALIT B. SINGHAL, I.T.S.
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Additional Director Generai of Foreign Trade
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9. Rubber Chemical : 0.100 kgs
Retarders

10. Zinc Oxide 1.500 kgs
11. Miscellaneous Chemicals : | 1.150 kgs
Stearic Acid

12. Miscellaneous Chemicals : | 1.000 kgs
Microcrystalline Wax

13. Miscellaneous Chemicals : | 0.500 kgs
Mould Release Agent

14. Miscellaneous Chemicals : | 0.100 kgs
Filler (Precipitated Silica)

15. Miscellaneous Chemicals : | 5.600 kgs

Plasticisers
16. Insoluble Sulphur 0.200 kgs
17. Bladders 0.020
Numbers
Note: There will be a value cap upto 7% of FOB value of exports in case of

Rubber Chemicals (S. No. 7, 8 and 9) and upto 5% of FOB value of
exports in case of Miscellaneous Chemicals (S. No. 11 to 15)

|4, New Pneumatic Tyres of| 100kgs |l1. Natural Rubber 30.75 kgs

R;bber, gther having 2 2. Synthetic Rubber : PBR 13.75 kgs
|“Herring Bone” or similar - ; i
|tread: Of a kind used on 3. Synthetic Rubber : SBR 13.25 kgs
. 1502/1712/1723 /1783
|agricultura)  or  forestry
|vehicles and  machines, 4. Carbon Black 25.50 kgs
B. Polyester / Polyester Belt 5. Nylon Tyre Cord Fabric| 2.25kgs
(Total Quantity to be (Dipped)
exported 45,81,000.00 kgs) 6. Polyester Tyre Cord Fabric] 3.00 kgs
(Dipped)
7. Bead Wire 3.000 kgs
8. Rubber Chemical: 1.90 kgs
Antioxidants
9. Rubber Chemical : 0.75 kgs
Accelerator
10. Rubber Chemical : 0.20 kgs
Retarders
11. Zinc Oxide 1.50 kgs
12. Miscellaneous Chemicals : | 1.15 kgs
Stearic Acid
13. Miscellaneous Chemicals : | 1.00 kgs
Microcrystalline Wax
14. Miscellaneous Chemicals : | 0.50 kgs
Mould Release Agent

o wfara @ Rigs, smddew
Dr. LALIT B. SINGHAL, L.T.S.
wEfage g

ang IR
Additional Director General of Foreign Trade
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15. Miscellaneous Chemicals: | 0.10 kgs

Filler (Precipitated Silica)

16. Miscellaneous Chemicals : | 5.60 kgs

Plasticisers

17. Insoluble Sulphur 0.50 kgs

18. Bladders 0.02
Numbers

Note:

exports in case of Miscellaneous Chemicals (S. No. 12 to 16)

There will be a value cap upto 7% of FOB value of exports in case of| |
Rubber Chemicals (S. No. 8, 9 and 10) and upte 5% of FOB value of

'|5. New Pneumatic Tyres of
|Rubber, Other having a
|“Herring Bone” or similar
“|tread: Of a kind used on
agricultural  or  forestry
|vehicles and machines, C.
| Steel Belt (Total Quantity to
| | be exported 3,00,000.00 kgs)

100 kgs

1. Natural Rubber 31.250 kgs
2. Synthetic Rubber : PBR 10.50 kgs
3. Synthetic Rubber : SBR -

1502 /1712 /1723 /1783 12.00 kes
4.  Carbon Black 23.75 kgs
5. Nylon Tyre Cord Fabric| 4.250 kgs
(Dipped)

6.  Brass Coated Steel Tyre| 7.75 kgs
Cord

7. Bead Wire 3.000 kgs
8. Rubber Chemical : 1.900 kgs
Antioxidants

9. Rubber Chemical ; 0.650 kgs
Accelerator

10. Rubber Chemical : 0.150 kgs
Retarders

11. Zinc Oxide 1.000 kgs
12. Miscellaneous Chemicals : | 0.700 kgs
Stearic Acid

13. Miscellaneous Chemicals : [ 0.600 kgs
Microcrystalline Wax

14. Miscellaneous Chemicals : | 0.400 kgs
Mould Release Agent

15. Miscellaneous Chemicals : | 0.100 kgs
Filler (Precipitated Silica)

16. Miscellaneous Chemicals: | 4.500 kgs
Plasticisers

16. Insoluble Sulphur 0.500 kgs
17. Processing Aid 1.000 kgs

Note:

exports in case of Miscellaneous Chemicals (S. No. 12 to 16)

There will be a value cap upto 7% of FOB value of exports in case of
Rubber Chemicals (S. No. 8, 9 and 10) and upto 5% of FOB value of|

Bio
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:S " New Pneumatic Tyrééno”t; 100 kgs |[1. Natural Rubber 43.05 kgs
RI]-.Ilbb?r, gther having . a 2. Synthetic Rubber : PBR 5.650 kgs
i |“Herring Bone™ or similar 3 g - X i
) . . ynthetic Rubber : SBR
tread: Qf a kmdlused on 1502 /1712 / 1723 / 1783 7.700 kgs
' |construction or industrial
| handling vehicles and 4. Carbon Black 26.50 kgs
- |machines and having a rim 5. Nylon Tyre Cord Fabric| 8.000 kgs
. |size not exceeding 61 cm. (Dipped)
||(247) Nylon. (Total Quantity 6. Bead Wire 3.000 kgs
LO be exported 12,00,000.00 7. Rubber Chemical : 1.500 kgs
: 8s) Antioxidants
8. Rubber Chemical : 0.400 kgs
Accelerator
9. Rubber Chemical : 0.100 kgs
Retarders
10. Zinc Oxide 1.250 kgs
11. Miscellaneous Chemicals: | 1.100 kgs
Stearic Acid
12. Miscellaneous Chemicals : | 0.950 kgs
Microcrystalline Wax
13. Miscellaneous Chemicals : | 0.500 kgs
Mould Release Agent
14. Miscellaneous Chemicals : | 0.500 kgs
Filler (Precipitated Silica)
15. Miscellaneous Chemicals : | 4.250 kgs
Plasticisers
16. Insoluble Sulphur 0.200 kgs
17. Bladders 0.020
Numbers
Note: There will be a value cap upto 7% of FOB value of exports in case of

Rubber Chemicals (S. No. 7, 8 and 9) and upto 5% of FOB value of

exports in case of Miscellaneous Chemicals (S. No. 11 to 15)

7.  New Pneumatic Tyres of| 100 kgs |1. Natural Rubber 39.400 kgs
R}l{lbbt?r, gther having la 2. Synthetic Rubber : PBR 3.550 kgs
“Herring Bone” or similar :
) . 3. Synthetic Rubber : SBR -
tread: Qf a kind .used on 1502 /1712 / 1723 / 1783 13.750 kgs
construction or  industrial
handling vehicles and 4. Carbon Black 26.250 kgs
|machines and having a rim 5. Nylon Tyre Cord Fabric| 7.500 kgs
|size =# exceeding 61 cm. (Dipped)
|(24”) Nylon. (Total Quantity 6. Bead Wire 3.000 kgs
Lo ;:)e exported 3,30,000.00 7. Rubber Chemical : 1.500 kgs
£ Antioxidants
8. Rubber Chemical : 0.450 kgs
Accelerator
Slo g A .

=ifera Ao ferer,
Dr. LALIT B. SINGHAL, I.T.5.
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Additional Director General of Foreign Trade
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9. Rubber Chemical : 0.100 kgs
Retarders
10. Zinc Oxide 1.250 kgs
11. Miscellaneous Chemicals : | 1.100 kgs
Stearic Acid

12. Miscellaneous Chemicals : | 1.150 kgs
Microcrystalline Wax

13. Miscellaneous Chemicals :| 0.500 kgs

Mould Release Agent
14. Miscellaneous Chemicals : | 4.250 kgs
Plasticisers
15. Insoluble Sulphur 0.250 kgs
16. Bladders 0.020
Numbers
Note: There will be a value cap upto 7% of FOB value of exports in case of

Rubber Chemicals (S. No. 7, 8 and 9) and upto 5% of FOB value of ,
exports in case of Miscellaneous Chemicals (S. No. 11 to 14) ‘

|8 New Pneumatic Tyres of
"{Rubber, Other: Of a kind
|used on agricultural or
| forestry vehicles and
. [ machines, Nylon (Total
'|Quantity to be exported
118,50,000.00 kgs)

100 kgs

1. Natural Rubber 34.500 kgs |

2. Synthetic Rubber : PBR 5200 kgs ||

4. Carbon Black 24.250 kgs

5. Nylon Tyre Cord Fabric| 9.700 kgs
(Dipped)

6. Bead Wire 4.000 kgs

7. Rubber Chemical : 1.450 kgs
Antioxidants

8. Rubber Chemical : 0.400 kgs
Accelerator ; D//,
9. Rubber Chemical : 0.150 kgs
Retarders V
10. Zinc Oxide 1.500 kgs | |

11. Miscellaneous Chemicals : [ 1.000 kgs

Stearic Acid

12. Miscellaneous Chemicals : | 0.900 kgs
Microcrystalline Wax

13. Miscellaneous Chemicals :| 0.500 kgs
Mould Release Agent
14. Miscellaneous Chemicals :| 0.100 kgs
Filler (Precipitated Silica)

15. Miscelianeous Chemicals : | 5.200 kgs
Plasticisers

16. Insoluble Sulphur 0.250 kgs

T —— P T
gf: LALIT B, SINSHAL. 1.T.S.
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itional Director General of Foreign Tr
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17. Bladders 0.020
Numbers
Note: There will be a value cap upto 7% of FOB value of exports in case of
Rubber Chemicals (S. No. 7, 8 and 9) and upto 5% of FOB value of
7 exports in case of Miscellaneous Chemicals (S. No. 11 to 15)
|9.  New Pneumatic Tyres of| 100kgs |1. Natural Rubber 47.800 kgs
: {Rubber, Other of a kil:id usec; 2. Synthetic Rubber : PBR 3.900 kgs
‘ lon construction or industria -
; g . 3. Synthetic Rubber : SBR -
 |handling  vehicles  and 1502/ 1712/ 1723 / 1783 3.500 kes
' Imachines and having a rim
|size not exceeding 61 cm. 4. Carbon Black 24.750 kgs
'[(24"y A Nylon. (Total S. Nylon Tyre Cord Fabric{ 9.500 kgs
|Quantity to be exported (Dipped)
18,00,000.00 kgs) 6. Bead Wire 3.600 kgs
7. Rubber Chemical : 1.500 kgs
Antioxidants
8. Rubber Chemical : 0.400 kgs
Accelerator
9. Rubber Chemical : 0.100 kgs
Retarders
10. Zinc Oxide 1.250 kgs
11. Miscellaneous Chemicals : | 1.150 kgs
Stearic Acid
12. Miscellaneous Chemicals : | 0.850 kgs
Microcrystalline Wax
13. Miscellaneous Chemicals :| 0.500 kgs
Mould Release Agent
14. Miscellaneous Chemicals :| 1.350 kgs
Filler (Precipitated Silica)
15. Miscellaneous Chemicals : | 3.650 kgs
Plasticisers
16. Insoluble Sulphur 0.200 kgs
17. Bladders 0.020
Numbers
Note: There will be a value cap upto 7% of FOB value of exports in case of
Rubber Chemicals (S. No. 7, 8 and 9) and upto 5% of FOB value of
| exports in case of Miscellaneous Chemicals (S. No. 11 to 15)
'|10. New Pneumatic Tyres| 100kgs {1. Natural Rubber 42.75 kgs
|of dRubber, Other of a kind 2. Synthetic Rubber : PBR 3.310 kgs
| tuse on construction or :
. . . . 3. Synthetic Rubber : SBR -
industrial .handlmg vehlcles 1502 /1712 / 1723 / 1783 0.580 kgs
and machines and having a
| rim size not exceeding 61 cm. 4. Chloro Butyl Rubber 2.220 kgs
(24™y B. All Steel (Total 5. Carbon Black 16.000 kgs
|Quantity to be exported 6. Brass Coated Steel Tyre| 14.000 kgs
4,000.00 kgs) Cord (Breaker and Body Ply)
Tlo Ffera fe e
Dr. LALIT B. S'NGHAT#'?-}-?'

Additional Director General of Foreign Trade
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7. Bead Wire 4.000 kgs
8. Rubber Chemical : 1.570 kgs
Antioxidants

9. Rubber Chemical : 2.120 kgs
Accelerator

10. Zinc Oxide 1.500 kgs
11. Miscellaneous Chemicals : | 0.260 kgs
Stearic Acid

12. Miscellaneous Chemicals : | 0.500 kgs
Microcrystalline Wax

13. Miscellaneous Chemicals : | 0.400 kgs
Mould Release Agent

14. Miscellaneous Chemicals : | 4.750 kgs
Filler (Precipitated Silica)

15. Miscellaneous Chemicals : | 1.410 kgs
Plasticisers

16. Miscellaneous Chemicals : | 1.680 kgs
Synthetic Resins — Tackifier

Resin

17. Insoluble Sulphur 0.750 kgs
18. Silane Coupling Agent 1.200 kgs
19. Antireversion Agent 2.000 kgs
20. Processing Aid 3.000 kgs

Note: There will be a value cap upto 7% of FOB value of exports in case of
Rubber Chemicals (S. No. 8 to 9) and upto 5% of FOB value of
é exports in case of Miscellaneous Chemicals (S. No. 11 to 16)
11.  New Pneumatic Tyres| 100kgs |l. Natural Rubber 44.000 kgs
|of ?“bber’ Other of a kind 2. Synthetic Rubber : PBR 3.500 kgs
|used on construction or 5
. ) . . 3. Synthetic Rubber : SBR -
industrial ‘handlmg vet.ncleS 1502 /1712 / 1723 / 1783 7.500 kgs
and machines and having a
rim size exceeding 61 cm. 4. Chloro Butyl Rubber 1.600 kgs
(24™) A Nylon. (Total 5. Carbon Black 25.000 kgs
Quantity to be exported 6.  Nylon Tyre Cord Fabric| 9.000 kgs
10,50,000.00 kgs) (Dipped)
7. Bead Wire 2.500 kgs
8. Rubber Chemical : 1.800 kgs
Antioxidants
9. Rubber Chemical : 0.500 kgs
Accelerator
10. Rubber Chemical : 0.050 kgs
Retarders
11. Zinc Oxide 1.250 kgs
s oA
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12. Miscellaneous Chemicals : | 1.150 kgs

Stearic Acid

13. Miscellaneous Chemicals : | 0.900 kgs

Microcrystalline Wax

14. Miscellaneous Chemicals :| 0.500 kgs

Mould Release Agent

15. Miscellaneous Chemicals :| 0.700 kgs

Filler (Precipitated Silica)

16. Miscellaneous Chemicals : | 4.750 kgs

Plasticisers

17. Insoluble Sulphur 0.300 kgs

18. Bladders 0.020
Numbers

Note:

exports in case of Miscellaneous Chemicals (S. No. 12 to 16)

There will be a value cap upto 7% of FOB value of exports in case of
Rubber Chemicals (S. No. 8, 9 and 10) and upto 5% of FOB value of

'[12.  New Pneumatic Tyres
| of Rubber, Other of a kind
‘|lused on construction or
' |lindustrial handling vehicles
. |and machines and having a
' |rim size exceeding 61 cm.
(247 B.  All Steel (Total
' |Quantity to be exported
13,50,000.00 kgs)

100 kgs

Synthetic Resins — Tackifier
Resin

1. Natural Rubber 30.000 kgs
2. Synthetic Rubber : PBR 3.500 kgs
3. Synthetic Rubber : SBR -

1502/ 1712/ 1723 ] 1783 16.000 kes
4. Chloro Butyl Rubber 2.2500 kgs
5. Carbon Black 18.000 kgs
6. Brass Coated Steel Tyre{ 12.000 kgs
Cord (Breaker and Body Ply)

7. Bead Wire 3.000 kgs
8. Rubber Chemical : 2.250 kgs
Antioxidants

9. Rubber Chemical : 1.100 kgs
Accelerator

10. Zinc Oxide 1.000 kgs
11. Miscellaneous Chemicals : | 0.400 kgs
Stearic Acid

12. Miscellaneous Chemicals : | 0.600 kgs
Microcrystalline Wax

13. Miscellaneous Chemicals : | 0.400 kgs
Mould Release Agent

14. Miscellaneous Chemicals : | 4.000 kgs
Filler (Precipitated Silica)

15. Miscellaneous Chemicals : | 2.000 kgs
Plasticisers

16. Miscellaneous Chemicals : | 1.700 kgs

fiyerd, s
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17. Insoluble Sulphur 0.700 kgs
18. Silane Coupling Agent 1.000 kgs
19. Antireversion Agent 1.250 kgs
20. Processing Aid 3.000 kgs
Note: There will be a value cap upto 7% of FOB value of exports in case of
Rubber Chemicals (S. No. 8 to 9) and upte 5% of FOB value of
exports in case of Miscellaneous Chemicals (S. No. 11 to 16)
|13. Solid Tyres of Rubber,| 100 kgs |1. Natural Rubber 53.000 kgs
Q (S)ﬂll‘?:]r:(’l‘ fgl lgotoz_t“‘f?iclss 2. Synthetic Rubber : PBR 5.450 kgs
| Soli 0 uantity to be -
|exported 1.20,000.00 kgs) e e a0 7| 1.000 ks
4. Carbon Black 33.000 kgs
5. Nylon Tyre Cord Fabric| 1.000 kgs
(Dipped)
6. Bead Wire 1.250 kgs
7. Rubber Chemical : 1.500 kgs
Antioxidants
8. Rubber Chemical : 1.000 kgs
Accelerator
9. Rubber Chemical : 0.500 kgs
Retarders
10. Zinc Oxide 3.000 kgs
11. Miscellaneous Chemicals : | 1.250 kgs
Stearic Acid
12. Miscellaneocus Chemicals : | 0.500 kgs
Mould Release Agent
13. Miscellaneous Chemicals : | 1.750 kgs
Plasticisers
14. Insoluble Sulphur 0.500 kgs
Note: There will be a value cap upte 7% of FOB value of exports in case of
Rubber Chemicals (S. No. 7, 8 and 9) and upto 5% of FOB value of
exports in case of Miscellaneous Chemicals (S. No. 11 to 13)
14. Inner Tubes, of| 100kgs |1. Butyl Rubber 43.600 kgs | |
. |Rubber, For Lorries and 2. EPDM Rubber 5.000 kgs | |
::;‘ffmég‘f%o%‘éal‘(‘;‘;)y to be 3. Carbon Black 28.500 kgs | |
; 4. Rubber Chemical : 1.000 kgs
Antioxidants
5. Rubber Chemical : 1.000 kgs
Accelerator
6. Rubber Chemical : MBTS 0.500 kgs
7. Zinc Oxide 2.500 kgs
8. Miscellaneous Chemicals : 0.500 kgs
Stearic Acid
glo IR BodNEhAT 7s

reign Trade
it irector General of Fo ign
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9. Miscellaneous Chemicals : 0.500 kgs
Microstalline Wax
10. Miscellaneous Chemicals : | 14.000 kgs
Plasticisers
11. Miscellaneous Chemicals : | 0.400 kgs
C.L Resins
12. Brass Valve of Relevant Net to Net
Specification and Size
13. Valve Cores of Relevant Net to Net
Specification and Size

Note: There will be a value cap upto 7% of FOB value of exports in case of

Rubber Chemicals (S. No. 4, 5 and 6) and upto 5% of FOB value of

exports in case of Miscellaneous Chemicals (S. No. 8to11)

Rubber Chemicals (S. No. 4, 5 and 6) and upto 5% of FOB value of

15. Inner Tubes, of| 100kgs |1. Butyl Rubber 42.500 kgs
Rubber, For off the road 2. EPDM Rubber 6.100 kgs
vehicles, not  elsewhere
specified or included (Total 3. Carbon Blacl.( 28.500 ks
Quantity to be exported 4. Rubber Chemical : 1.000 kgs
135,000.00 kgs) Antioxidants
' 5. Rubber Chemical : 1.000 kgs
Accelerator
6. Rubber Chemical : MBTS 0.500 kgs
7. Zinc Oxide 2.500 kgs
8. Miscellaneous Chemicals : 0.500 kgs
Stearic Acid
9. Miscellaneous Chemicals : 0.500 kgs
Microstalline Wax
10. Miscellaneous Chemicals : | 14.000 kgs
Plasticisers
11. Miscellaneous Chemicals : | 0.400 kgs
C.I. Resins
12. Brass Valve of Relevant Net to Net
Specification and Size
13. Valve Cores of Relevant Net to Net
Specification and Size
Note: There will be a value cap upto 7% of FOB value of exports in case of

exports in case of Miscellaneous Chemicals (S. No. 8 to 11)

RLA may take consequential action as per Policy / Procedures.
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"~ Case No.:2/32/87-ALC1/2014 Party Name:ACG Mcet No/Date:36/87- Status: Approved
‘PHARMAPACK PVTLTD  ALC1/2014
: ; 10.12.2014
HQ File “RLAFile Lic.No/Date:0310788384
:01/87/050/00278/AM15/ 103/94/040/00359/AM1S/  |26.08.2014

46

%Decnsnmr As per the written comments furnished by the D/o C&PC v1de their OM No.
46011/ 105/2009-PC-1I dated 26.11.2014, the Committee approved following adhoc norms:

EXPORT ITEM QTY IMPORT ITEM QTY
250 Microns PVC Film{l kg |1. PVC Resin 0.7507 kg
ig]rsnil;}?ted ‘gith t2i] Miﬁrgg 2. PVC Stabilizer 0.0270 kg
GSM PVDC ("T";‘p"iex‘;’“ 3. Pigments 0.0040 kg
4. PVC Processing Aid 0.0140 kg
5. PVC Impact Modifier 0.0920 kg
6. Lubricants 0.0108 kg
7. Adhesives 0.0190 kg
8. LDPE Film 0.0610 kg
9. PVDC Aqueous 0.0119kg
Dispersion (Primer) Total
Solid Content 40 + 2%

10. Aqueous dispersion of| 0.3178 kg
Vinylidene  Chloride -
Basecoat  (Total Solid
Content 60 + 1%)

11. Aqueous dispersion of| 0.0346 kg
Vinylidene  Chloride -
Methacrylate Copolymer
Top coat (Total Solid
Content 55 + 1%)

RLA may take consequential action as per Policy / Procedures.

=ifara fAo . ALgH.
":’;f CALIT B, SINGHAL, 1.T.8.
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)‘

~ Case No.:30/30/87- ‘Party Name:SANKHLA Meet No/Date:36/87- Status: Deferred
ALC1/2014 INDUSTRIES, ALC1/2014

o 10.12.2014

47 HQFile RLAFile " [Lic.No/Date:0710106569 |Defer

© 1:01/87/050/00252/AM15/ 07/24/040/00192/AM15/ 27.08.2014 Date:24.12.2014
Decision: A copy of apphcanon ‘has been forwarded to D/o C&PC on 24.10.2014.

~ [Case No.:46/30/87- Party Name:POLYFILL Meet No/Date:36/87-  Status: Approved
\ALC1/2014 'TECHNOLOGIES PVTLTD |ALC1/2014 |
! 10.12.2014 1
R R e N 065
[01/87/050/00268/AMIS/  :3424/040/00127/AMIS/  [28.08.2014

N E'Case No.:13/32/87- Party Name:AVI GLOBAL  |Meet No/Date:36/87- Status: Deferred
ALC1/2014 EPLAST PRIVATE LIMITED 3ALC1/2014
! 110.12.2014
HQ File RLA File ILic.No/Date:0310788517 Defer
:01/87/050/00289/AM15/ :03/94/040/00475/AM 15/ 28.08.2014 Date:07.01.2015

49

48

‘Comments awaited from D/o C&PC.

Decision: As per the written comments furnished by the D/o C&PC v1de their OM No.
24601 1/35/2012-PC-II dated 21.11.2014, the Committee approved following adhoc norms:

EXPORT ITEM QTY IMPORT ITEM QTY
Poly Iso Butylene|1 kg |1. Poly Iso Butylenes| 0.6180 kg
Compound Polymer Polymer
(Containing 60 + 1% Poly 2. LLDPE Granules 0.3090 kg
Iso Butylene Polymer)

3.  Porous Polypropylene| 0.0515 kg
Copolymer (Hifax CA 5
71538)

4. Titanium Dioxide 0.0515 kg

RLA may take consequential action as per Policy / Procedures.

iDecision: A D/L No. 46011/82/2014-PC.II dated 02.12.2014 was issued by D/o C&PC to

firm. It was decided by the Committee to issue a Reminder to firm giving 15 days time for

: submission of information.

Blo o e fHgs, smdagw.
Dr. LALIT B, su??%;iAL LTS,

¥ YT
Additional Director General of Fareign Trade
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Case No.:14/32/87- EParty Name:AVI GLOBAL  {Meet No/Date:36/87- Status: Deferred
ALC1/2014 PLAST PRIVATE LIMITED [ALC1/2014
! 10.12.2014
HQ File ~IRLA File Lic.No/Date:0310788518 |Defer
:01/87/050/00290/AM 15/ %:03/94/040/00476/AM151 28.08.2014 Date:24.12.2014

Decision:
Comments awaited from D/o C&PC.

A copy of application has been forwarded to D/o C&PC on 11.11.2014.

a1

Case No.:16/32/87- “Party Name:EXPANDED  Meet No/Date:36/87- Status: Deferred
ALC12014 'POLYMER SYSTEMS PVT. |ALCI1/2014

‘ iLTD 110.12.2014

HQFile ~ RLAFile  Lic.No/Date: 0310788516 [Defer
:01/87/050/00292/AM15/  :03/94/040/00497/AM15/  [28.08.2014 Date:24.12.2014

Decision:
Comments awaited from D/o C&PC.

A copy of application has been forwarded to D/o C&PC on 11.11.2014.

52

* Case No.:19/32/87- ?ﬁéﬁy'Name:ZENlTH Meet No/Date:36/87- Status: Deferred
ALC1/2014 \INDUSTRIAL RUBBER ALC1/2014
IPRODUCTS PVT. LTD 10.12.2014
HQ File !RLA File Lic.No/Date:0310788486 |Defer
:01/87/050/00295/AM 15/ 1:03/95/040/00442/AM1 S/ 28.08.2014 Date:31.12.2014

Decision:
awaited from DIPP.

53

A copy of ap];lication has been forwarded to DIPP on 11.11.2014. Comments

[Case No.:31/30/87-  [Party Name:MACRO Meet No/Date:36/87-  [Status: Deferred
ALC1/2014 POLYMERS P. LTD. IALC1/2014
g 110.12.2014
HQ File IRLA File iLic.No/Date:0810133178 | Defer
:01/87/050/00253/AM15/  :08/24/040/00161/AM15/ 01.09.2014 Date:24.12.2014

Dectsion:

Comments awaited from D/o C&PC.

A copy of application has been forwarded to D/o C&PC on 24.10.2014.

54

Case No.:34/30/87- "~ iParty Name:MACRO [Meet No/Date:36/87-  |Status: Deferred
ALC1/2014 POLYMERS P. LTD. IALC1/2014

s 110.12.2014
HQ File RLA File Lic.No/Date:0810133176 |Defer
:01/87/050/00256/AM15/ :08/24/040/00183/AMI 5/ 01.09.2014 Date:24.12.2014
Decision: A copy of apphcatlon has been forwarded to D/o C&PC on 24.10.2014.

Comments awaited from D/o C&PC.

Sfe dAféra Mo
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| Case No.:35/30/87- Party Name:MACRO Meet No/Date:36/87- Status: Deferred
ALC1/2014 POLYMERS P. LTD. ALCL1/2014
10.12.2014

55 HQ File RLA File Lic.No/Date:0810133177 |Defer
:01/87/050/00257/AM 15/ :08/24/040/00201/AM15/ 01.09.2014 Date:24.12.2014
Decision: A copy of application has been forwarded to D/o C&PC on 24.10.2014.
Comments awaited from D/o C&PC.

57

'"WCase No.:5/36/87-ALC1/2014 Party Name:GAIRA] Meet No/Date:36/87-  |Status:
‘AGENCIES PRIVATE ALC1/2014 [Deferred
; LIMITED 10.12.2014 %

56 HQFile RLA File ' [Lic.No/Date:0210204908  Defer
:01/87/050/003 14/AM15/ :02/24/040/00103/AM1S/ 102.09.2014 Date:31.12.2014
Decision: A copy of apphcatlon has been forwarded to D/o C&PC on 05.12. 2014
Comments awalted from D/o C&PC.

H
: X
i
i1

Case No.:32/30/87- {Party Name:MACRO Meet No/Date:36/87- Status: Deferred
ALC1/2014 !POLYMERS P. LTD. ALCI1/2014

| 10.12.2014
HQ File {RLA File Lic.No/Date:0810133218 Defer
:01/87/050/00254/AM15/ :08/24/040/00168/AM15/ 03.09.2014 Date:24.12.2014
Decision: A copy of application has been forwarded to D/o C&PC on 24.10.2014.
Comments awaited from D/o C&PC.

58

 iCase No.:15/32/87- “[Party Name:ARKEMA ~ Meet No/Date:36/87-  [Status: Deferred
ALC1/2014 ICHEMICALS INDIA PVT.  |ALC1/2014 |
LD, 10.12.2014
HQ File RLA File Lic.No/Date:0310788699 |Defer
01/87/050/00291/AMIS/  |:03/94/040/00490/AM1S/  |03.09.2014 |Date:24.12.2014

Decision:

A copy of application has been forwarded to D/o C&PC on 11.11.2014.

Comments awaited from D/o C&PC.

o wfera f@o RHuw, amff e,
Dr. LALIT B. SINGHAL, I.T.S.

YR oy
Additional Director General of Foreign Trade
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" Case No.:1/25/87-ALC1/2014 [Party Name:KOHINOOR Meet No/Date:36/87-  Status: Deferred

IRECLAMATIONS %ALC]/2014 ;

i10.12.2014 i

| HQFile " IRLA File - Lic.No/Date:3010103133  Defer

~ :01/87/050/00217/AM 5/ :30/24/040/00017/AM15/ 104.09.2014 |Date:31.12.2014
Decision: RLA, Ludhiana vide letter No. 18/AM-15/Lic/LDH dated 15.10.2014 informed

. ithat the advance authorization was issued to firm on repeat basis (Adhoc Norms) in terms of

59 Para 4.7.1 of HBP Vol. | vide decision taken by NC in its Meeting No. 16/AM14 dated
17.07.2013 (Case No. 12/21/87-ALC1/2012). The Committee considered the above letter in
Norms Comnmittee — 7 Meeting No. 31/AM15 held on 29.10.2014 and it was observed that the
import item in this case requires specific clearance from Ministry of Environment & Forest.
‘MOEF has been giving clearance with specific conditions. Hence, the advance authorization
can not be issued on Repeat Basis. Accordingly, RLA, Ludhiana was requested vide letter:
dated 25.11.2014 to furnish 4.7 application. However, 4.7 Application still awaited from
RLA, Ludhiana. Hence, it was decided to again call for 4.7 application from RLA, Ludhiana. j

" [Case No.:3/30/87-ALC1/2014 [Party Name:MARUTI Meet No/Date:36/87-  Status: Deferred i

|TECHNO RUBBER ALC1/2014 !
: IPVT.LTD. 10.12.2014

. 'HQFile ~IRLAFile ILic.No/Date:0510390989  Defer

60 01/87/050/00225/AM 1 5/ ::05/24/040/00259/AM 15/ 104.09.2014 iDate:31.12.2014

- Decision: A copy of application was forwarded to DIPP on 05.12.2014. However,
Technical Representative of D/o C&PC informed that the export product relates to Plastic
Product. Hence, it was decided to forward a copy of application to D/o C&PC for obtaining
their comments.

" Case No..21/32/87-  PartyName:STERLING  !MeetNo/Date:36/87-  [Status: Deferred

ALC1/2014 ‘AAUXILIARIES PVT LTD ALC1/2014
l 10.12.2014

. 'HQFile IRLA File Lic.No/Date:0310788726  Defer

611:01/87/050/00297/AM15/  :03/95/040/00472/AM15/  04.09.2014 IDate:07.01.2015

| éDecision: A D/L No. 46011/87/2014-PC.II dated 10.12.2014 was issued by D/o C&PC to
firm. It was decided by the Committee to issue a Reminder to firm giving 15 days time for
‘submission of information.

41
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Case N0.:20/32/87-  iParty Name:RISHI TECHTEX [Meet No/Date:36/87-  [Status: Deferred
ALC112014 LTD ALC1/2014 |

10.12.2014 |
HQFile - RLA File Lic.No/Date:0310788796 |Defer
:01/87/050/00296/AM15/  1:03/95/040/00471/AM1S/  05.09.2014 |Date:07.01.2015

Decision: A D/L No. 46011/12/2007-PC.1I dated 02.12.2014 was issued by D/o C&PC to
firm. It was decided by the Committee to issue a Reminder to firm giving 15 days time for
submission of information.

 CaseN0.:22/32/87-  [Party Name:PARADISE Meet No/Date:36/87-  |Status: Deferred
ALC1/2014 IPOLYMERS LTD., ALC1/2014 l
" 10.12.2014
__ HQFile ~ RLAFile  [LicNo/Date:0310788816 |Defer
j63 :01/87/050/00298/AM 15/ 1:03/95/040/00487/AM15/ EOS 09.2014 iDate:07.01.2015
Decision: A D/L No. 46011/72/2013-PC.II dated 02.12.2014 was issued by D/o C&PC to
firm. It was decided by the Committee to issue a Reminder to firm giving 15 days time for
submission of information.
~ [Case No.:25/32/87- |Party Name:NAV Meet No/Date:36/87- Status: Deferred
ALC1/2014 lAUXICHEM PVT.LTD, JALC1/2014
| 10.12.2014
HQ File IRLA File 1Lic.No/Date:30]0103 139 |Defer
64 1:01/87/050/00301/AM15/ E:30/24/040/00031/AM15/ 105.09.2014 Date:07.01.2015

Decision: A D/L No. 46011/49/2013-PC.1I dated 02.12.2014 was issued by D/o C&PC to
firm. It was decided by the Committee to issue a Reminder to firm giving 15 days time for
submission of information.

Bfe &fera Rlo fed, s dHew.
Dr. LALIT B. SINGHAL, I.T.S.

I IR
Additionat Director General of Foreign Trade
o AT, AT ¥
Mimistry of Commerce & Industry. Government of india
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Case No.:3/25/87- ALC1/2014 :Party Name:NEWAGE

iMeet No/Date:36/87- Status: Approved .

Declslon

LAMINATORS PVTLTD,  |ALC1/2014
110.12.2014
HQ File ]RLA File [Lic-No/Date:0510391053
:01/87/050/00219/AM1S/  :05/24/040/00224/AM1S/  109.09.2014

As per the written comments furnished by the D/o C&PC v1de their OM No.
46011/25/2014-PC-II dated 09.10.2014, the Committee approved following adhoc norms:

EXPORT ITEM QTY IMPORT ITEM QTY
65, |Both side Aluminium Foil| 1kg |1. Aluminium _ Foil| 0.2940 kg
laminated HDPE Woven Fabric (Thickness 6.5 micron)
(Containing 28 + 1%
Aluminium Foil, 32 + 1% 2. LDPE Granules 0.336 kg
LDPE and 40 + 1% HDPE
Woven Fabric)
RLA may take consequential action as per Policy / Procedures.
~ Case No.:29/30/87- [Party Name:SAMPARK IMeet No/Date:36/87-  [Status: Deferred
ALC1/2014 INDUSTRIES LTD /ALC1/2014
; 110.12.2014 i
66 HQ File RLA File iLic.No/Date:051039105t  {Defer
:01/87/050/00251/AM1S/  :05/24/040/00266/AM15/  109.09.2014 Date:24.12.2014
Decision: A copy of application has been forwarded to D/o C&PC on 24.10.2014.
Comments awaited from D/o C&PC.
"Case No.:17/32/87-  'PartyNameJAIN  [MeetNo/Date:36/87-  Status: Deferred
ALC1/2014 IRRIGATION SYSTEMS ~ |ALC1/2014
LTD. 110.12.2014
67 HQ File RLA File "|Lic.No/Date:0310788923 {Defer
01/87/050/00293/AM1S/  :03/94/040/00548/AM1S/ 109092014 Date:31.12.2014

Declsmn.

A copy of apphcatlon has been
Comments awaited from D/o C&PC.

forwarded to D/o C&PC on 11.11.2014.

Sfo o f¥ea,
Dr. LALIT B. SIN HAaEglaqu
Additional Director General of Foreign Trade
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Ministry of Commerce & Industry (:ovurmm of India

T2 e/ New Delhi




-

44

P—_iCase No.:6/36/87-ALC1/2014 ,Party Name:GEM POLYTECH Meet No/Date:36/87- Status:
I \INDUSTRIES PVT.LTD. 'ALC1/2014 Deferred

oo ;10 12.2014

68 IHQ File 'RLA File Lic.No/Date:0210204965  Defer
1:01/87/050/003 15/AM15/ :02/24/040/00120/AM15/ 111.09.2014 Date:31.12.2014

i

Decnsnon‘

A copy of application has been forwarded to D/o C&PC on 05.12.2014.
;Comments awaited from D/o C&PC.

(Case No.:19/36/87-ALC1/2014 Party Name:BALAJI AMINES | Meet No/Date:36/87-  Status:
: LIMITED 'ALC1/2014 Deferred

o | 10.12.2014 5

69 HQ File ?RLA' File ILicNo/Date:3110064876 [Defer
01/87/050/00328/AM 15/ :31/83/040/00102/AM 5/ 11092014 Date:31.12.2014

;Declslon:

|Comments awaited from D/o C&PC.

A copy of application has been forwarded to D/o C&PC on 05.12.2014.

‘Case No.:43/30/87- gParty Name:MACRO Meet No/Date:36/87- Status: Deferred
ALC1/2014 EPOLYMERS P.LTD. ALCL1/2014
E 110.12.2014
70 [HQ File 'RLA File " iLic.No/Date:0810133321  Defer
:01/87/050/00265/AM15/ 1:08/24/040/00224/AM1 5/ 512 09.2014 Date:24.12.2014
Decision: A copy of appllcatlon has been forwarded to D/o C&PC on 24.10.2014.
Comments awaited from D/o C&PC.
~ [Case No.:47/30/87- J;Part),r Name:GRASIM Meet No/Date:36/87- Status: Deferred
ALC1/2014 FINDUSTRIES LTD,, ALC1/2014
J 10.12.2014
HQ File IRLA File Lic.No/Date:3410040542 Defer
71 1.01/87/050/00269/AM15/ 1:34/24/040/00145/AM15/ 12.09.2014 Date:07.01.2015
Decision: A D/L No. 46011/80/2014-PC.1I dated 02.12.2014 was issued by D/o C&PC to
firm. It was decided by the Committee to issue a Reminder to firm giving 15 days time for
submission of information.
" Case No.:2/36/87-ALC1/2014  Party Name:GAJRAJ ~ Meet No/Date:36/87- IStatus:
AGENCIES PRIVATE ﬁALC 1/2014 lDeferred
LIMITED :10.12.2014 !
72 HQFile RLA File © LicNo/Date:0210204984 [Defer
:01/87/050/00311/AM1S/ :02/24/040/00015/AM15/ :16.09.2014 [Date:3 1.12.2014

Decision:

A copy of application has been forwarded to D/o C&PC on 05.12.2014.

Comments awaited from D/o C&PC.

o wifera e RAHger, smf &y,
Dr. LALIT B, SINGHAL, 1.T.S.
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" [Case No.:3/36/87-ALC1/2014  Party Name:GAJRAJ Meet No/Date:36/87-  Status:
éAGENClES PRIVATE ALC1/2014 Deferred
'LIMITED 10.12.2014
*73 IHQ File 'RLA File Lic.No/Date:0210204985 Defer
‘ 201/87/050/00312/AM15/ :02/24/040/00070/AM15/ 16.09.2014 Date:31.12.2014
‘ Decision: A copy of application has been forwarded to D/o C&PC on 05.12.2014,
. iComments awaited from D/o C&PC.
" [Case No.:4/36/87-ALC1/2014 [Party Name:GAJRAJ ‘Meet No/Date:36/87- IStatus:
AGENCIES PRIVATE ALCL/2014 iDeferred
: leMITED 10.12.2014
i74 [HQ File ~ RLA File ' Lic.No/Date:0210204986 Defer
| :01/87/050/00313/AM15/ I 02/24/040/00086/AMI5/ 116.09.2014 [Date 31.12.2014
Decision: A copy of apphcatlon has been forwarded to D/o C&PC on 05.12.2014.
Comments awaited from D/o C&PC.
 [Case No.:7/36/87-ALC1/2014 ;PartyName:TECHNO Meet No/Date:36/87- Status:
WAXCHEM PVT.LTD.,, ALC1/2014 Deferred
; 10.12.2014
75 IHQ File " IRLA File Lic.No/Date:0210204982 |Defer
01/87/050/003]6/AM|5/ 02/24/040/00126/AMI5/ 16.09.2014 Date:31.12.2014
Decision: A copy of apphcatlon has been forwarded to D/o C&PC on 05.12.2014.
Comments awaited from D/o C&PC.
| " [Case No.:20/36/87-ALC1/2014 [Party Name:BALAJI AMINES Meet No/Date:36/87-  [Status:
| ‘LIMITED ALC1/2014 Deferred
110.12.2014
| 76 HQ File IRLAFlle Lic.No/Date:3110064888  Defer
:01/87/050/00329/AM 15/ :31/83/040/00117/AM15/ 116.09.2014 Date:31.12.2014
Decision: A copy of appllcatlon has been forwarded to D/o C&PC on 05.12.2014.
Comments awaited from D/o C&PC.
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Status: Approved
i

" [Case No.:39/30/87- ~ IParty Name:SRF LIMITED  [Meet No/Date:36/87-
ALC1/2014 ALC1/2014
| 10.12.2014
HQ File o EEX‘Fue Lic.No/Date:04 10159464 |
01/87/050/0026 1/AMLS/  L04/24/040/0008/AM1S/  [22.09.2014 |

i
|
i
i

Decision:

As per the written comments furnished by the D/o C&PC vide their OM No.

46011/26/2012-PC-II dated 10.12.2014, the Committee approved following adhoc norms:

77 EXPORT ITEM QTY IMPORT ITEM QTY
33% Glass Fibre Filled| 1 kg |1. Nylon- 6 Chips 0.62997 kg
Nylon-6 Grade ) 0.33825 k
Compounded Chips (Tufuy] 2. Glass Fibre / Chopped g
SGF 33 M Black) Strands
RLA may take consequential action as per Policy / Procedures.
~[Case No.:40/30/87- Party Name:SRF LIMITED ~ Meet No/Date:36/87-  /Status: Approved
ALC1/2014 , ALC1/2014 |
110.12.2014 |
HQ File ~ RLAFile ’Lu; No/Date:0410159465 |
:01/87/050/00262/AM 15/ ::04/24/040/00082/AM 15/ ’22 09.2014 !
Decision:  As per the written comments furnished by the D/o C&PC v1de their OM No.
46011/26/2012-PC-I1 dated 10.12.2014, the Committee approved following adhoc norms:
78 EXPORT ITEM QTY IMPORT ITEM QTY
5 28% Glass Fibre Filled PBT| 1kg [1. PBT Resin 0.55400 kg
i |Compounded Chips (Grade 2. Glass Fibre / Chopped| 0.28700 kg
TUFBET BGF 30 FRO Strands
Asian Grey) 3. Flame Retardant 0.09225 kg
RLA may take consequential action as per Policy / Procedures.
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Case No.:44/30/87- Party Name:MACRO Meet No/Date:36/87-  |Status: Deferred
ALC1/2014 POLYMERS P. LTD. /ALC1/2014 ;
‘ 10.12.2014
HQ File RLAFile LLic.No/Date:0810133408 | Defer
:01/87/050/00266/AM15/  :08/24/040/00229/AM15/  122.09.2014 Date:24.12.2014
- Decision: A copy of application has been forwarded to D/o C&PC on 24.10.2014.
. |Comments awaited from D/o C&PC.

Case No.:21/36/87-ALC1/2014 Party Name:DSM INDIA PVT. Meet No/Date:36/87-  (Status:

Comments awaited from D/o C&PC.

LTD ALC1/2014 \Deferred
i 10.12.2014 |
80 |HQ File ~ RLAFile Lic No/Date:3110064912  Defer B
:01/87/050/00330/AM15/ :31/83/040/00139/AM15/ 22.09.2014 Date:31.12.2014
Decision: A copy of application has been forwarded to D/o C&PC on 05.12.2014.
Comments awaited from D/o C&PC.
~ Case No.:26/32/87- |Party Name:GRASIM Meet No/Date:36/87- ’Status: Deferred
ALC1/2014 INDUSTRIES LTD., ALC1/2014
i 10.12.2014 ’
. HQFile ‘RLA File - Lic.No/Date:3410040569 [Defer
8l :01/87/050/00302/AM15/ :34/24/040/00153/AM15/ 23.09.2014 Date:07.01.2015
Decision: A D/L No. 46011/80/2014-PC.1I dated 02.12.2014 was issued by D/o C&PC to
firm. It was decided by the Committee to issue a Reminder to firm giving 15 days time for
submission of information.
 [Case No.:23/36/87-ALC1/2014 i"éEE;'Name:GRASIM Meet No/Date:36/87- Status:
ilNDUSTRJES LTD., ALCI1/2014 Deferred
i 10.12.2014
82 [HQ File ~ |RLA File Lic.No/Date:3410040571 |Defer
:01/87/050/00332/AM 15/ 1:34/24/040/001 54/AM15/ 23.09.2014 Date:31.12.2014

Decision: A copy of applicéfion has been forwarde('imﬂ“)” D/OC&PCOHOSIZZOIJ-
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" [Case No.:22/36/87-ALC1/2014 Party Name:DSM INDIA PVT. Meet No/Date:36/87-  [Status:
LTD ALC1/2014 Deferred
| 110.12.2014
E83 HQ File %RLA File Lic.No/Date:3110064924 Defer
:01/87/050/00331/AM15/ i:31/83/040/00141/AM15/ 25.09.2014 Date:31.12.2014
Decision: A copy of application has been forwarded to D/o C&PC on 05.12.2014.
Comments awaited from D/o C&PC.

84

Case No.:36/30/87- ~ Party Name:LG POLYMERS [Meet No/Date:36/87- 'Status:

ALC1/2014 INDIA PVT LTD IALC1/2014 ‘Withdrawn
10.12.2014 |

HQ File - RLAFile - {iiéﬁ&ibﬁi&:ﬁb100’1369’5"f

01/87/050/00258/AM15/  :26/21/040/0001 1/AMIS/  126.09.2014 |

Decision:  RLA, Pune vide e-mail dated 04.12.2014 has informed that the advance
authorization was issued to firm in terms of Para 4.4 of HBP Vol. I under SION H-102
(Plastics).

In view of above RLA’s e-mail the Committee decided to withdraw the case.

Sio FIfora o Rias
Dr. LALIT B.OS|NGHA3‘E'?+§'
REUBEY G

IR YR
Additional Director General of Foreign Trade
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" [Case No.:42/30/87- PanyNEmeMARUTIﬁUB Meet No/Date:36/87- §Status: Approved
ALC1/2014 'PLAST PVT LTD ‘ALC1/2014 5
i :10.12.2014 :
zHQ File ‘RLA File ;Lic No/Date:0510391397
Ol/87/050/00264/AM]5/ Lt 05/24/040/00296/AM15/ 126.09.2014 ]
Decision: As per the ‘written comments furnished by the DIPP vnde their letter No.
17/279/2014/TSW dated 26.11.2014, the Committee approved following adhoc norms:
8s EXPORT ITEM QTY IMPORT ITEM QTY
.. |Fast Clamp Insulator| 39029 kgs |1. Thermoplastic Vulcanizate| 39000 kgs
made out of Electrical Resistant
Thermoplastic 2. Carbon Black Reinforcing| 2000 kgs
Vulcanizate Electrical Filler
Resistant
RLA may take consequential action as per Policy / Procedures.
' {Case No.:27/32/87- |Party Name:SONDEX HEAT |Meet No/Date:36/87-  Status: Approved
ALC1/2014 EXCHANGERS INDIA ALCI1/2014 i
PVT.LTD 10.12.2014 |
HQ File RLA File |Lic.No/Date:3410040582 |
1:01/87/050/00303/AM15/ 1:34/24/040/00163/AM15/ 129.09.2014 !
Decision: As per the written comments furnished by the DIPP vide their letter No.
6 7/21/2014-TSW dated 24.11.2014, the Committee approved following adhoc norms:
EXPORT ITEM QTY IMPORT ITEM QTY
Gasket 19505.850 kgs | Rubber Compound | 26332.897 kgs
(Relevant)
RLA may take consequential action as per Policy / Procedures.
© CaseNo.:28/32/87-  |Party Name:SHAKUN Meet No/Date:36/87-  [Status: Deferred
ALC1/2014 |POLYMERS LIMITED, EALC]/ZOM {
o 10122014 |
87 HQ File jRLA File  ILic.No/Date:3410040583 |Defer
:01/87/050/00304/AM 15/ !:34/24/040/00 166/AM15/ i29.09.2014 Date:31.12.2014
' Decision: A copy of application has been forwarded to D/o C&PC on 11.11.2014.
. Comments awaited from D/o C&PC.
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" ‘Case No.:45/30/87-
ALCI2014

88 HQ File
‘ 1:01/87/050/00267/AM15/

50

/._

‘Party Name:METRO
'VALVES, (PROP: C.T.
BALAMURUGAN)

Meet No/Date:36/87-
ALCI1/2014
10.12.2014

Status: Deferred

'RLA File
1:32/24/040/00015/AM135/

;Decnsnon:

" ‘Comments awaited from D/o C&PC.

P kCase No.:1/30/87-ALC1/2014 'Party Name:V.K.A.

9 .01/87/050/00223/AM15/

IPOLYMERS PRIVATE
LIMITED

RLA e —

::32/24/040/00017/AM15/

" ILic.No/Date:3210077265

101.10.2014

Defer
Date:24.12.2014

A copy of application has been forwarded to D/o C&PC on 24.10.2014.

B iMeet No/Date:36/87-

JALCI/ZOM
[10.12.2014

IStatus: Deferred

Lic.No/Date:3210077277

08.10.2014

Defer
iDate:24.12.2014

Decision:

- firm.

::01/87/050/00224/AM15/

Decision:

RLA, Coimbatore and firm were réquested vide letter dated 24.11.2014 to
furnish application expeditiously. However, application awaited from RLA, Coimbatore and

" Case No.:2/30/87-ALC1/2014 |Party Name:DSM INDIA

PVT.LTD

SMeet No/Date:36/87-
;ALC 12014
110.12.2014

IRLAFile
:31/83/040/00142/AM15/

;LIC No/Date:3 110064954
08 10.2014

fStatus: Deferred

[Defer
|Date:31.12.2014

A copy of application has been forwarded to D/o C&PC on 05.12.2014.
| IComments awaited from D/o C&PC.

| iCase No.:24/32/87- [Party Name:PALMETTO  |Meet No/Date:36/87-  |Status: Deferred

| §ALC1/2014 INDUSTRIES (INDIA) PVT. |ALC1/2014

e LLIMITED, 110.12.2014

91 HQ File  RLAFile ILic.No/Date:0410159538 Defer
“01/87/050/00300/AM15/  :04/24/040/00165/AM15/  [08.10.2014 Date:31.12.2014

Decision:

A copy of application has been forwarded to D/o C&PC on 11.11.2014.
Comments awaited from D/o C&PC.

" Case No.:23/32/87- " {Party Name:SRF LIMITED  IMeet No/Date:36/87- Status: Deferred
ALC1/2014 : IALC1/2014
| 110.12.2014
92 HQ File “[RLA File Lic.No/Date:0410159570 |Defer
-01/87/050/00299/AM15/ 1:04/24/040/001 14/AM15/ 13.10.2014 Date:31.12.2014

Decision:

A copy of application has been forwarded to D/o C&PC on 11.11.2014.
Comments awalted from D/o C&PC
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Case No.:8/36/87-ALC1/2014 fParty Name:ESTER Meet No/Date:36/87- Status:
%lNDUSTRJES LTD ALC1/2014 Deferred
10.12.2014
HQ File RLAFile Lic.No/Date:0510391593  |Defer
:01/87/050/00317/AM15/ :05/23/040/00245/AM15/ 15.10.2014 Date:31.12.2014
Decision: A copy of application has been forwarded to D/o C&PC on 05.12.2014.

:Comments _awaited from D/o C&PC.

:01/87/050/00326/AM 15/ :30/24/040/00034/AM 15/ 17.10.2014 |Date:31.12.2014

Case No.:17/36/87-ALC1/2014 iParty Name:METRO TYRES  [Meet No/Date:36/87- Status:
'LTD iALC1/2014 (Deferred
5 110.12.2014 |
RLA File * [Lic.No/Date:3010103191  Defer

Decision: A copy of application has been forwarded to DIPP on 05.12.2014. Comments
awaited from DIPP.

95

Case No.:18/36/87-ALC1/2014 *Party Name:METRO TYRES Meet No/Date:36/87- EStatus:

iLTD ALC1/2014 iDeferred

! 10.12.2014 |
HQ File RLA File ILic.No/Date:3010103192 |Defer
:01/87/050/00327/AM 15/ :30/24/040/00035/AM 15/ i17.10.2014  |Date:31.12.2014
Decision: A copy of application has been forwarded to DIPP on 05.12.2014. Comments
awaited from DIPP.

96

~ [Case No.:24/36/87-ALC1/2014 |Party Name:GRASIM Meet No/Date:36/87- Status:
INDUSTRIES LTD., ALCI1/2014 Deferred
110.12.2014
HQ File IRLA File Lic.No/Date:3410040622 Defer
:01/87/050/00333/AM15/ 1:34/24/040/00176/AM15/ 117.10.2014 Date:31.12.2014

Decision: A copy of application has been forwarded to D/o C&PC on 05.12.2014.
Comments awaited from D/o C&PC.

97

" |Case No.:9/36/87-ALC1/2014  Party Name:COLORPLAST  Meet No/Date:36/87- Status:
\SYSTEMS PVT LTD ‘ALC1/2014 Deferred
10.12.2014
HQ File IRLA File Lic.No/Date:0510391658  |Defer
:01/87/050/00318/AM15/ 105/23/040/003 18/AM15/ 20.10.2014 Date:31.12.2014

Decision: A copy of méﬁﬁliéation ‘has been forwarded to D/o C&PC on 05.12.2014.

Comments awaited from D/o C&PC.

Ffo =fera fAoe Ru= 5
Dr. LALIT B. SIN HAT.‘.‘?&?EI
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Case No.:13/36/87-ALC1/2014 {Party Name:MACRO IMeet No/Date:36/87- Status:
'POLYMERS P. LTD. 'ALC1/2014 Deferred
! 110.12.2014
HQ File IRLA File Lic.No/Date:0810133644 | Defer
:01/87/050/00322/AM15/ 1:08/24/040/00271/AM15/ 120.10.2014 Date:31.12.2014

Decision:

A copy of application has been forwarded to D/o C&PC on 05.12.2014.
Comments awaited from D/o C&PC.

99

“'Case No.:1/36/87-ALC1/2014 Party Name:QREX FLEX

PRIVATE LIMITED

HQ File
:01/87/050/00310/AM 15/

Decision:

RLA File
1:52/24/040/00038/AM 15/

;Meet No/Date:36/87- Status:
(ALC1/2014 Deferred
110.12.2014

'Lic.No/Date:5210041273  |Defer T
21.10.2014 Date:31.12.2014

"A copy of application has been forwarded to D/o C&PC on 05.12.2014.
Comments awaited from D/o C&PC.

100 HQFile

:01/87/050/00321/AM15/

Case No.:12/36/87-ALC1/2014 Party Name:MACRO

‘POLYMERS P. LTD.

RLA File
:08/24/040/00267/AM15/

iMeet No/Date:36/87- Status:
:ALC1/2014 Deferred
110.12.2014

" |Lic.No/Date:0810133661 [Defer

21.10.2014

Date:31.12.2014

Decision:

A copy of apblication has been forwarded to D/o C&PC on 05.12.2014.
Comments awaited from D/o C&PC.

Case No.:14/36/87-ALC1/2014 |Party Name:MACRO Meet No/Date:36/87-  [Status:
IPOLYMERS P. LTD. ALC1/2014 Deferred
: 10.12.2014
101 [HQ File IRLA File "Lic.No/Date:0810133660 |Defer
:01/87/050/00323/AM15/ |:08/24/040/00278/AM15/ 21102014 Date:31.12.2014

Decision:

A copy of application has been forwarded to D/o C&PC on 05.12.2014.
Comments awaited from D/o C&PC.

B |

Case No.:15/36/87-ALC1/2014 {Party Name:MACRO Meet No/Date:36/87-  Status:
[POLYMERS P. LTD. ALC1/2014 Deferred
: 110.12.2014
1102 [HQ Fite RLA File Lic.No/Date:0810133659 |Defer
L 101/87/050/00324/AM15/ -08/24/040/00286/AM15/ 21.10.2014 Date:31.12.2014

Decision:

Comments awaited from D/o C&PC.

A copy of application has been forwarded to D/o C&PC on 05.12.2014.
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3case No.:25/36/87-ALC1/2014 'Party Name:GUJARAT {Meet No/Date:36/87- Status:
: ‘FLUORQO CHEMICALSLTD (ALCl1/2014 ,Deferred

: 10.12.2014 !

103 | HQ File RRLA File ' ~ [Lic.No/Date:3410040629 [Defer
'01/87/050/00334/AM15/ :34/24/040/00185/AM15/ 21.10.2014 'Date :31.12.2014
;Declsmn: A copy of application has been forwarded to D/o C&PC on 05.12.2014.
i{Comments awaited from D/o C&PC.

~ 'Case No.:26/36/87-ALC1/2014 ‘Party Name:ROECHLING _ Meet No/Date:36/87-  [Statas:
[ENGG. PLASTICS (INDIA) EALCI/2014 Deferred
PVT. LTD 110.12.2014 !

104 [HQ File RLA File ' ~ LicNo/Date:3410040630 |Defer
:01/87/050/00335/AM 15/ \34/24/040/00I90/AM]5/ :21.10.2014 1Date:31.12.2014
Decision: A copy of appllcatlon has been forwarded to D/o C&PC on 05.12.2014.
Comments awaited from D/o C&PC.

[Case No.:10/36/87-ALC1/2014 'Party Name:VINYL TUBES ~ Meet No/Date:36/87-  [Status:
[PVT.LTD,, ALC1/2014 iDeferred
10.12.2014 g
105 HQ File RLA File Lic.No/Date:0510391723  Defer
:01/87/050/00319/AM15/ 1:05/24/040/00272/AM 15/ i22.10.2014 {Date:31.12.2014
Decision: A copy of application has been forwarded to D/o C&PC on 05.12.2014.
Comments awaited from D/o C&PC.

"ICase No.:11/36/87-ALC1/2014 Party Name:SPERRY PLAST  Meet No/Date:36/87-  |Status:
: LTD. 'ALC1/2014 ‘Deferred
o 10.12.2014
106 HQFile RLA File Lic.No/Date:0510391708 | Defer
:01/87/050/00320/AM15/ :05/24/040/00282/AM 15/ 22.10.2014 Date:31.12.2014

Decision: A copy of application has been forwarded to D/o C&PC on 05.12.2014.
Comments awalted from D/o C&PC

. Case No.:1/33/87- [Party Name:BLS Meet No/Date:36/87- éStatus: Deferred

ALC1/2014 POLYMERS LTD. ALC1/2014 ?

| 10.12.2014

1107 [HQ File "RLA File Lic.No/Date:0510391807 Defer

:01/87/050/00306/AM 1 5/ : 05/23/040/00307/AM15/ 29.10. 20]4 ‘Date 31 122014

 |Decision: A copy of apphcatlon has been forwarded to D/o C&PC on 05.12.2014.
Comments awaited from D/o C&PC.
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L Cas; No.:16/36/87-ALC1/2014 Party Name:JJ.PLASTALLOY Meet No/Date:36/87- Status:
i PVT LTD., ALC1/2014 Deferred

o 10.12.2014

§108 HQ File fRLA File iLic.No/Date: 1510022032 |Defer

" 01/87/050/00325/AMI5/ “ 15/24/040/000]5/AM15/ 129.10. 2014 Date:31.12. 20]4
Decision: A copy of apphcatlon has been forwarded to D/o C&PC on 05.12.2014.

Comments awaited from D/o C&PC.

Meeting ended with thanks to Chair and all participants.
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